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[Shri Bhupesh Gupta] particular part of
the Rule. Now, therefore, let us return to the
rule and let somebody from the Business
Advisory Committee be designated to move
a motion of this kind. Then let this motion
be discussed and accepted with or without
discussion. In no case, Sir, you can do that.

MR. CHAIRMAN : I will bear all these
observations in mind. But today what | have
done is just to obtain the consensus of the
House. That is all.

o TR - W A wgiar f1 wen
AT 1 WD TE AT StiEd

ot gwwafa . &9 77 famr 1 & w0 wglEr
B FAHAT E )

Y TR ¢ EE TeAr R Frer A
fF ag f4=T A AWH FT9 F7 797 T A fFAr
Y |

SHRI PITAMBER DAS (Uttar Pradesh) :
Since this is a matter of procedure, it is
precisely because of this Rule that we

wanted the Leader of the House to an-
nounce the business....

MR. CHAIRMAN : | understand
this.
SHRI AKBAR ALl KHAN (Andhra

Pradesh)' : Continually the practice has been
either the Leader of the House or the
Chairman puts it for the general approval
and if the House objects, then it can take it

up

MOTION OF THANKS ON THE PRE-
SIDENT'S ADDRESS

SHRIMATI PURABI MUKHOPADH-
YAY (West Bengal) : Sir, | beg to move
that an Address be presented to the Presi-
dent in the following terms :

"That the Members_of the Rajya Sabha
assembled in this Session are deeply
grateful to the President for the address
which he has been pleased to deliver to
both Houses of Parliament, assembled
together on the 23rd March, 1971."

Mr. Chairman, | have the greatest
privilege of moving a vote of thanks for the
excellent speech that the President has
delivered in the session of joint Houses of
Parliament. Sir, while | commend my
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motion for acceptance of this House | will
be failing in my duty if | do not mention the
ugly behaviour of one of the Members of
this House, Shri Raj Narain, which he
indulged in on the 23rd March while the
President was delivering his Address. Sir,
he has disgraced us. He has disgraced the
whole democratic system, the Parliamentary
democracy in India and it will be in the
fitness of things to move a motion to
suspend him for the rest of the session from
the deliberations of this House.

This morning he stood up on a point of
order. He said something about the Rajahs
getting privy purses. There is a proverb in
Bengali "Bhuter Mukhe Ram Naam," the
Bhoot uttering Ram Naam. 1 have seen him
how he behaved when this privy purse
question came up before this very House. It
was the right reaction of Shri Rajln_aram and
the members of his great grand alliance that
stood by the Rajahs for the continuance of
the privy purse which we wanted to prevent.
It was Mr. Rajnarain and his great 'Grand
Alliance” ?artners who frustrated the very
purpose of the abolition of privy purses.
Now Mr, Rajnarain is coming up before the
House demanding the abolition of privy

urses. Sir, we know he has not vet been

umiliated...

W TRATEw (397 §Ee) T,
9TEE WTE WTEY | W91 A4 W1 W aAT S0,
ATT IARI AATH w40 7 oq A4 § & fgrs
W & P i Jw, i i 7 arfaem
qET, AR vy mET H umar L.

MR. CHAIRMAN : This isno point of

('jVIR' CHAIRMAN : This is no point of
order.
order. Please sit down.

Xio Weo Qo wWEWE  (IHT WW) . §F
LI C G
MR. CHAIRMAN

| No interruptions,
please.

Wl TIRATOEW - g7 A1 9T aearfEe aEer
AW TE O AT 3T AN A | TAW OHATHT
afgaa 1 57 §1 WA 20

SHRIMATI PURABI MUKHOPADH-
YAY : If Mr. Raénaram had any sense of
decency, he should have resigned long back
after his defeat in the election. Sir, we are

ashamed to sit in the same House
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with Mr. Rajnarai 1 after his ugly behaviour
?:'esterday in the joint sitting of the two
ouses.

Sir, Shrimati In.lira Gandhi, the architect of
democratic India, has triumphed over all the
vilificatic n, all the mud-slinging and all the
man pulations of the 'Grand Alliance." The
result is, we see people crossing over. The
process of crossing over has ahead} started.
The S. V. D. Government in Uttar Pradesh is
tottering on its legs. The Chief Minister
there, after getting def ated in the election, is
still continuing is the Chief Minister. We are
ashamed o see that parliamentary practice in
Uttar Pradesh has gone down to such a level
tha; a defeated Chief Minister does not resign
ohintarily from his post.

it ATy - dT, a7 e Qe g
amor & ET &

% WA wee 43 9TEA |

Y TS T T geAT HOE At ¢
oY FATed, AT GEE fm dYeee 97 9
&1 dYge wrE wTET 3, av e udw
F a7 1 feaew= &, |y & 7

SHRIMATI ITJRABI MUK.HO-
PADHYAY : Plase sit down, You may say
whatever youi have got to say after I finish.

Sir, in Mysor where we won all the Lok
Sabha seat . where the people gave their
verdict in unequivocal terms, there also the
membt-s have started crossing the floor. We
i do not mind it if those people who believe
in_ our ideology, who have made some
mistake due to the manipulations of the
Congress (O) leaders, the Syndicate leaders
want to come back. Our doors wil! be open
to those people who will stand by our
pledges and support our programme for a
socialist India. We welcome them. We
welcome those members of thi Rajya Sabha
who want to change their side and sit with
us, giving their pledge to support all our pro-

rammes. But v e will not easily accept
those people who are responsible for de-
gradmgb the Congress organisation, our
parent body, b; working hand in glove with
the 'Grai J Alliance' people. We hate to sit
with hem, to take them among ourselves.

Sir, the perio.l of uncertainty in India is
over. A resi lution was passed by the
Syndicate Worl ing Committee expelling
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Shrimati Indira Gandhi from the party. And
now the people have given their verdict.
The people who tried to expel her from the
Congress have themselves heen expelled
from the political scene of India. The people
have stood by our great leader, the
unquestioned leader of the nation, Shrimati
Indira Gandhi and have extended their
support_to all her programmes and policies
to ameliorate the distress of the poor people.
Where is the slogan "Indira hatao" now ?
All those people who were shouting this
slogan have been driven out from the
ﬁolltlcal scene. Those people who challenged
er leadership are no more in Parliament, no
more in the Lok Sabha. Though we feel
proud about the confidence which the
Beople have reposed in us, we feel humble
ecause of the great confidence they have
shown in us. Let us try to come up to their
expectations. Let us try to do our best to
save the country from the clutches of the
dark forces, from the clutches of the right
reactionaries, from the clutches of the left
adventurism. On the Indian political scene
the right reactionaries and left adventurism
have been ended, ended by the people. The
people gave their verdict in our favour.
What do we_see today in West Bengal, in
Gujarat and in Mysore, the strongholds of
the Cong(O), the Syndicate ? They are six-
teen in number in Parliament, in the whole
of India. From West Bengal only two
Members have come—one is Shri P. C. Sen
against whom we did_ not set up any
candidate, and the other is from some other
constituency. None of the giant of the
Syndicate is there now. They are all gone,
gnone with the wind, gone by the verdict of
the people. The rajas and the maharajahs of
the Grand Alliance, of the SVD, have come
in driblets. | can tell you the moment we
come up with the Bill for the abolition of
the Privy Purses the true colours of Shri
Rajnarain and others will come up before
this House.

[MR. DEPUTY CHAIRMAN in the Chair]

| entirel?/ agree with Mr. Bhupesh Gupta
and | would request the Prime Minister who
is present here now to introduce the Bill for
the abolition of the Privy Purses. We are not
lacking in numbers and we can_amend the
Constitution, if it is necessary. The people
have also given us the assurance that they
will support all our progressive legislations,
all. our progressive measures. The Prime
Minister is inspired by the confidence which
the j people have shown in all her activities,
in all her utterances, in all her move-
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[Shrimati Purabi Mukhopadhyay]

merits. | would only request all honourable
Members of this House to forget their party
affiliations at the moment, stand by the
Prime Minister and do their best for "garibi
hatao". This was the slogan on which we
fought our election. Stand by the Prime
Minister, the unquestioned leader of the
nation, to save the country, to save rural
Bengal, to save the people of rural India, to
save the distressed, the depressed and the
downtrodden people of India.

Sir, with these words | again commend
my Motion for acceptance of this House.*

« oft gk Fag Famitfay (7w wawr) @ 97
ety WERA, T A% AT AT AT Al
afr gedt e G gty & wbwaro
F Wy § 1 VMR T WEATT T @, S6E!
# gam § g v F R am g

Trezafa ot a1 wfwamw 0w ifefes
AT wEe T 7 ofRrte W -
QW TTEw gAtaAa £ fF Fw A e g W A
weATafy AT A A9r % fad g 4 A IaE
afTwre & qE AT AEAGT F A T OET
AT quEdT 9O At st wfee mid §
AT W A wfeed &1 T@T gET SHE
T2 TEAT I ATTHA ®F F FY AW w4
T AT AW K[ AHHATE T TF A4
T o, W 37 AFET I wAT an, I w5
TUTIT A ATAATIO TR0 gWT 2

REEA, §ATT KT AR AT GAAA £ AT AT
& JE GATAA B | FRT AZ AiwAA aga |
qirer % ¥V & AW T # | Aww AR 9
T 1967 AW FATT g0 4 A9 939 § S
T ZWTC 97 3 W Fawi #, 92 wmwiwT &7 @
fr gwTa W g A & FaET wfaey s
AU & 90 gAT & WY IA AW A1 I -
aa § wfaw & fad fEar gwe &5 %1€ o
W AE vl oft 1 7 fr 39 5Wg 97 ey
ot afew wet St sovan ¥ fod wonafa g
g7 FaH ot g I F o fadwi ¥ aga
EMTTT WIT HATETET § 9 a7 & 5yeiwy
wwz #1 4 fr qar o w0 F g & aw ad
=qrE AR TR EY g0 qr FE 7
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afea s 7 T9 419 &1 anfaa w7 fan
2 fr zwrT 3w ¥ wral Wi F g & gt
AT wrey 2, Wy favara 30 gwI Ew oA
ATFAaH TR 7T, IT GHETG T A FL G
Bt w41 & 1 Sl &1 favarw, S 4 smean
ST FT ANGA T G § e 7 foer
tofmema @i o s g @
wfest aweawl § g% awmaA W oAt § O
amr fame F1¢ |

Wi, # ug fFasa e agar § fr g
M F A 1 A AvEra § 99 97 e
F74 gu <1 @1 Faseq 300 & ame 41 0 fawen
# feon & gT0, WEIET § BT, AT WY
FAF YT ATRAE F1 @A §e 2 i miiaw
wife wnfam €1 w07 1 g faaen g wieer
% W W/, WA A% &/, AEAl O #
& wral 0% A 7 A W A1 A qfEq qHea
& W1 AT a1 9G¥ 2, A wyiaE waur-
ATH # AT AT AT W § g S e
aga & wfewr 9w § I Awnars fam 9
FATE A FT FAT T 59 @ #1 Arfay w7 fmar
# o a7 wifA & gTo1 A% & "ATeH 7wl
T WHEITHT FT THIHM S2AT 2 | wafed A
A= % WTSTH i FAT T TN A1 0 6 OH
fear 2 f& 3wt aw § sy-amerdr W 39-
Ffuitandt fa=mearerdt & i 1€ eqre 9w
AE) B wATHATE WY AT A F AR A
T TE AT AwAT & 1 Fw fqad qifedt A
AT &7 ¢ 37 9418 { FHa TwT F1 wofom
A1 4fFT ST & watg ® wwa 3@ wrEd
fes 787 #mr WY A IEE ww W & qweET
WU Wl F71 g2 AT mpEer are faar ar
war ®1 wfE § 37 =w w1 i g faar
AV vl T g AT wer # afeagdd

T FT A wEAN e e 3w
ST wfwam § AT Teeafy weEnfa g
&0 & A faar 21 a7 9 A< 57 wew
& w3 T =rw WY wfesw W der g T
2| YHE! g9 AT W adw qwar w2
a7 13 & 5 g gedty arem % v
FE FAT 97 F1E ST AT w0 Wi T9-
T T T sryeqr Pofod WO wv g g,
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At T w1 w9 FAw w@E T ave |
AA & | gETE AWM A et sy 0F § v fafera
Foame § W fofaa 9w & wv #r
TEATAT T W T awwA § a1 9y A f
gardy foerr F7 ozt ¥ s ofedw &
art ¥ wgovd & e fear o strafe fovar |
F X § FieizowT &1 A1 =eifed & gaw
arg 9 IH 97 wATAT ¥ fawr A8 e amr |
& A\ ey afeery &y ST deadtT g
¥ oo <y AwAT St amw o & q¢
0¥ 9T F § v foar T a1 ameAw @
o Wfew wE T W e e |
oo EAT § o wfad 3= 2 v amafaw
forar & stwer & frv w1 g #9 F Aa
Wﬁmfmﬂammfmm#|
FY =TT ¥ w0 A w1 A ifad Faey fofi
3% &t fmem o Fer qv amfaa T
ITTET BT A |

wF wfafer ware ai|l & wEry W@
T2E] A1 FrATA-EE TR K are f o ufeam |
i wha frar mar 2 @i Aw wEdT faam A
SEART T AET T, TEA ST E A1 W
w A #wl § At ogar &en & A
g7 @ g gt wf & dwd
TEAE ATAT 5 WA A% (Yoo T
UTHTT TAT T 9T | SET 9N v
T WA Ruoe WATY YA FT WA MTATH
sraeqt % fAd groam vy w3, A aiat
¥ e &7 Fmor ey # 6t Sy i werar
WIT H TEA AT 91 BT A AL FRAE | Qo AT
9% & WEIT #, G177 wiE wivfeat § g e, |
foraet s@ar qo-qy A% AT 3 3@ @A 8
3, W 9T F wm wET g §, T A
AT A= £ R owEe ST wOh ARt
T AT AG &) AT | guTd qeaiy A |
i ot T % gr o g A et §
T A7 g A EMT U & ed AT |
12 Noon T d A § o
@ ¥ a9 W1 g Ewer ¢ e aiw
¥ frnfimdi w1 &1 fr qfidw & ar s
wig Fw § ST A T e F § e |
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g0 @0 3T B W § A6 T A q A
& fAi 1 ATea IueeT w9 w%A § F 9 Hra
# oy mpfaas & soeed o, o A9 A
T qgA WTAEE g W @ fawn # owwm
&1 fa=me ww=r |fzdw | mar 0w ffEw difa
FT AU FEAT AT |

S, o1 wfas wggAvEE T oW °
g st faed & f9d woitow wae 2w 41 w07
g | 3 faum § ol ® W1 S 99w W
fdrarf®re § ST wurR wed & A EnT
UT AR IETAT W I FAA F T W IS
widarfas Ffemmeat g amE w4t ) A
g gr e R A i s m S e &
ferr amdt wfam & @ 2w & wfaam F wTe
wrerfanier #39 IoET Aifgd 0 A oo
weurafa TATA SIF AAT T gU E I o
TAERE & FAT & fF ag A1 ww g AT SR
wiff &Y garg F AW a9 & Ay T
T AT ATRA W AT ® AT, A FHe
AT9AT &A1Y TA-AEA F GATE AT LFA AT
Fitforsr £1 2 1 ¥9 AW H g S w1 wATA
FEAT &, AT ANTAAR A fror AW www gImAT
# 3o 1% wEw & g 3 A o §
s felr &1 A AT A AT § e
29 A% AT 7 F TqTET A SATAT 9% AT AE-
Tl W AT A% § | 59 A ww gwra A=
¥ qzAT #1997 g g 5 IwEm S s
& g A & o faa s s e
§ s & AA a4 4 #@r7 fag @ s oA
gerere a8, Fome fear 2, 99 fom &
HE99F T7H &1 A% g IAH1 ER WIer IIET
srfzd oYz 3o fad aft 27 woa dfaam &
HIET T A AT Araawer g1 a1 34 f 7
# gk FE AT g wifed e v A e A
Wi gATL ST o ATaT Al §, A7 ZEiE
¥ F1 wafa B w1 TNEAT £ IAR qa@w e
o | gafTd § e 9 97 A qWE
e g )

wi g it A o & e g A -
wfr & arz 51T g0 1 $ & &F o A=
ag N favig g & T & g wwE g o
fardt wifzat §9 W ware w7 & gearg 97
g7 =T AEAT § | T FA AR A g
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[#fr sy firg foreitfen]

AT I O qgA A Fvraw swW G § ol
FAE G T TF FEA FT TqA FAT AT & (6
& St 5 v #, 7 &t g &, v mefat
#, ote it afoai & | & AW AT A T AT
# zfrzwior w1 &7 & oo 7 AT AT &)
TH GFI F GAHI O ATIEE 7EAT 8, A LA
a7 foran g FwAn w1 Ferr F A7 gard faied
qrfe % anit ®1 qgm sfed w7 T A1 i
T WA IATT | WO T W A A
UEE] # UEH] ATAAE A 4 FTE0 AEA
AT THT WET §, THAG AT e
A am w Farm o gwla & age & aneaw @

2, &t oz Faendr mfzar & s A
agl @i famwAr g7 ava & awer wviEy
AT § AT IATT AT & 97 AT FA
& WV AW 0O TR FT A7 R w9
adtea o faafl av a1 oF seefos e
1 T F1 F gen @ gaw 3w o dlrere
o wfan oy G w0 gt w1 seEAT A
g faar & 3w @l & mfgw germ @A
T ST WA I IAWT gE A AHAA I
=itz | a7 59T 2 % sue @ eemine
21 7urdr 9 & wfq amar & & famaer gwe
fFar 2 5\ o1 % & @ faeneardr 41 2 oo
FIU EWTY BT FATET A TATET T AT IAL-
zifrea 2 f g9 oW & &9 a9 7 w99 a0
A AT w6 Ssfed i E ww 5 oAawrae
¥ Az A WY gl g gmre wwwa enfy
wira A v e # aga § R w1 e
muq afgamo § fear 2

agd @ waal a1 g afaarrn § fror mar
& ag A ATTT A1 gugre % fAd &0 gt
AAYAF §, T4 AT § T 1 4w Wy
STETAT BRI AT § WY I AT wrwiei
& W%T ¥ F94 F fai aga 4@ e g
AT W A | 97 T wgr ¢ sa e
T AT ® A & (6 200 1 9w, wiias
HANEAAT FT FT A T T WIT T AT
EEM W AT AN T AAAT & AT TH § 4
T e w0 431 3 R e w g wed § A
ST & O A A w3 w ww & e
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| gure fam i Aeq B wwvras €1 oF fafe

wfwer &1 v oF fafrem woww 20 g
Fa, g fwsrr g 0 o faom 3 & S AT
# ote o fod w0 w1 g EMTETE & A,
gt WY faesr & A S a%eT B A 99T &
A fadr & 9 51 g w0 ® fow sz S
& e s w7 w7 favary za a wfse fam 2
o favar 1 #@ wiA § wfam v &
FATE O AweT § I OO A% % frAmy S
FATA qEF &7 7 qET WA S ¥ 99 &
WAHTT ZH AT HAAT 1 T A A1 4 fae-
| AT FHTE HTHH TG 39 F1 39 H1 T2 &Y -
FAT FTA 2 | T WD F ATG [ TEATA FAIE
afgsr wareATy ST A AT & 39 W A gEm A
UG FCATE | FOH TET & qTEH AT 7
1 dfa difa 3% ® are § e 7 A A
| =TT # R ZE0e AT o AT § arEen o
31 A o gt | T A1 gw A wrf o
fRF g 2, At TAAT § EA-ET & =
AT AT WL AT A1 FESl WA 0H
arfas aifas #ww amfas @aaen fay
wo i ) gw @ wfzag & o v ¥ fra-
T W AEAT T aEa § weem aEe-
AT NI T SFET F9 A 0 qO0 F 2N E1 7T
T F GG T4 W gHE W § e
WA FEFT & WART AT KA G T A H E
CarEd # 3w W T awTe A fadi aw & Haen
A 7AW HER & FT qm R wwEr G o g
T FEA A | AT & aaE wfaw A
T F0 A T AT FACA AT F

MR. DEPUTY CHAIRMAN :The
Motion has been duly moved and seconded
that an Address be presented to the Pre-
sident in the following terms

"That the Members of the Rajya Sabha
assembled in this Session are deeply
grateful to the President for the Address
which he has been pleased to deliver to
both Houses of Parliament assembled
together on the 23rd March, 1971."

There are 86 amendments.

SHRI DWIJENDRA LAL SEN GUPTA
. (West Bengal) : Sir, I move :
| 1. "That at the end of the Motion,
following be added, namely :—

'but regret that the Address makes no
i reference to the heroic struggle of the

the
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people o Bangla Desh (East Bengal)
for securing human rights and against
despotic military rule.""

2. "That at the end of the Motion, the
following b added, namely :—

'but re ret that the Address makes no
reference to the urgency of granting
unemplo: ment allowance or subsidy
to the inemployed.'"

3. "That at the end of the Motion, the
following 1 e added, namely :—

'but re. ret that the Address makes no
reference to the needs of recasting
Fourth I ive Year Plan to arrest rise in
prices of essential commodities of life
and curb monopoly.' "

'SHRI RAJ NARAIN : Sir, | move :

4. "That at the end of the Motion, |
the following be added, namely :—

‘but re :ret that the Address throws
no light in the reasons for dissolving
the Lok Sabha immediately after its
last meeting.' "

5. "That it the end of the Motion, the
following b added, namely :—

‘but regret that the Address makes
no menti m of the reasons for revising
the procedure of counting of ballot
papers aler the President called upon
|tlhe votci to elect their representatives.'

6. "That it the end of the Motion, the
following be added, namely :—

_ 'but re gret that for removing the
increasini ~ unemployment,  poverty,
dearness md economic disparity in the
Country, the Address does not lay stress
on he urgent need of forming a tillers'
patoon, an irrigation service ! corps am a
team for the expansion of I education.
and on limiting the maximum income
uid expenditure at fifteen hundred
rulo_ees per month, and on fixing the
selling price of the essential commodi ies
within the range of one and a ha f times
of their cost price." "

7. "That at the end of the Motion, the
following be added, namely :(—

‘but re; rel that the Address makes no
mention f the desirability of reserving at
least s sty percent of the places in all
spheres i f life for Harijans, poor and

own tro Idcn Muslims, and'Adivasis.' " |
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8. "That at the end of the Motion, the
following to added, namely :—

'but regret that the Address does not
draw the attention of Government to-
wards_curbing the misuse of the All
India Radio by it." "

9. "That at the end of the Motion, the
following be added, namely :—

'but regret that the Address does not
emﬁhaswe the democratic necessity of
making the Election Commission a non-
Government body." "

10. "That at the end of the Motion,
(he following be added, namely :—

‘but regret that the Address does not
outline the arrangements made by
Government for handing over the
authorised Banks to the Nations.™

11. 'That at the end of the Motion, the
following be added, namely :—

‘but regret that the Address docs not
throw light on the npitiable plight of
agricultural and industrial labour and
Government employees.' "

12. "That at the end of the Motion, the
following be added, namely :—

‘but regret that the Address does not
outline a policy for solving the various
problems faced by students and the
teachers.™

13. "That at the end of the Motion,

the following be added, namely :—

'but regret that the Address does not
Iz%/ emphasis on the need of the hour to
effect radical changes in foreign policy,
educational policy, industrial policy and
agricultural policy.™

14. "That at the end of the Motion, the
following be added, namely :—

‘but regret that the Address does not
draw the attention of Government to the
growing danger posed by shrinking
national borders."' "

15. "That at the end of the Motion,
the following be added, namely :—

‘but regret that the Address fails_to
caution Government against the crisis
caused by continuously increasing
foreign and indigenous loans.' "
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[Shri Rajnarain]
16.  "That at the end of the Motion,
the following be added, namely :—

'but regiret that the Address does not spell
out a policy to free the country from the
menace of increasing tension between
Hindus and Muslims." *

17.  "That at the end of the Motion, the
following be added, namely :—

‘but regret that the Address does not lay
stress on striking a just balance between the
prices of essential agricultural produce and
industrial products in order to bring about
gn egalitarian society and a four-pillar

tate." "

18.  "That at the end of the Motion,
the following be added, namely :—

‘but regret that the Address fails to draw
the attention of the nation to the failure of
Government in evolving a_socio-economic
and political order in which the innocent
people of the country may get rid of official
and non-official corruptions and their hands
may be strengthened by the decentralisation
of State power and money power and the
nation may be freed from the illusion of
hypocritical socialism so that true socialism
may be ushered in." "

(Amendment Nos. 4 to 18 also stood in the
names of Shri Nageshwar Prasad Sahi, Shri
Sitaram Singh and Shri Codey Murahariy

SHRI SUNDAR SINGH BHANDARI
(Rajasthan) : Sir, | move :

19. "That at the end of the Motion,
the following be added, namely :—

'but regret that the Address fails to refer to
the serious malpractices and irregularities
that have taken place in the conduct of the
recent mid-term Elections, particularly in
respect of abuse of Governmental
machinery by the ruling party at the centre
and extremely defective electoral roll."

20. "That at the end of the Motion,
the following be added, namely :—

. 'but regret that the Address fails to refer
o_

(a) the serious misuse of the Go-
vernmental machinery particularly All India
Radio and Television for the promotion of
the electoral prospects of the ruling party at
the centre and the steps taken by Go-
vernment to allay public misgivings

[RAJYA SABHA]
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in this regard through a high powered
independent probe ;

(b) the fact that the electoral rolls used in
the = recent mid-term Elections were
extremely defective as a result of which
millions of bona fide electors have been
cheated of their right of franchise ;

(c) the concrete steps to be taken to solve
the problems of unemployment and rising
prices ;

(d) the measures Government proposes to
take to compel Pakistan to make amends for
the hijacking incident and to hand over the
hijackers to India ;

(6) An independent foreign policy that
should now be chalked out ;

f)the fact that for an independent
gn and defence policy, India

must become a nuclear power ; and

@) the fact that the Fourth Five
Year Plan would be overhauled lo
make Indian economy  self-reliant,

dynamic and employment-oriented.

(Amendment Nos. 19 to 20 also stood in
the names of Shri Lai K. Advani and Shri J.
P. Yadav.)

"- SHRI NAWAL KISHORE (Uttar Pra-
desh) : Sir, I move ;

21.  "That at the end of the Motion, the
following be added, namely :—

'‘but regret that the Address makes no

mention about the failures in Plan
implementation.' "
22.  "That at the end of the Motion, the

following be added, namely :—

_ 'but regret that the Address gives no
indication about the specific schemes to
§0Ive the crucial problem of unemployment.'

23.  "That at the end of the Motion,
the following be added, namely :—

_ 'but regret that the Address gives no
indication of any immediate solution to
tackle the problem of inflation and rising
prices."™

24.  "That at the end of the Motion,
the following be added, namely :—

'but regret that the Address gives no

indication about the mobilisation of
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resources fo: the fulfilment of the socio-
economic o ijectives mentioned therein.'

25. "That at the end of the Motion, the
following >e added, namely :—

'but regre that the Address makes no
reference ah>ut the non-fulfilment of the
commitr ents made to the scheduled
castes, scheduled tribes and backward
classes in th Constitution.""

(Amendment I' ts. 21 to 25 also stood in
the names of Shi  Ganeshi Lai Chaudhary.)

SHRI A. D. ' IAN! (Madhya Pradesh) :
Sir, | move :

27. "Thata the end of the Motion,
the following e added, namely :—

‘but regret that while the Address has
made eforences to the General Elections
an | the verdict of the people, it does not
ontain any scheme of reform of eleeions
and their procedures which woi.ld ensure
the adequate reflection of ;he true will of
the people.' "

28. "That at the end of the Motion,
the following ie added, namely :(—

'but regre: that, while the Address '
mentions  the = Government's  social
objective of ceiling on urban property, it
does not mention the need for a
preliminary enquiry State by State about
the a equacy of ceiling from the point of
view of social justice so that distorti ~ns
and inequalities do not appear in the picture

when the social ] objective is
implemented.' "
29. "Thati the end of the Motion,

the following be added, namely :—

'‘but regrat that while the Address
contains refrences to unemployment 17 it
has not nnounced any measure of
immediate  nancial relief in the from | of
an alio* ance to those who have i been
un-em Iployed for over three years.'"

VSHRI J.P. YADAV (Bihar) : Sir,
I move :

30. "Thata the end of the Motion, the
following be tided, namely :—

'but regrt | that the Address does not
throw any light on the high handedness
and irregul; ities perpetrated during the
last Genera; Elections, such as misuse of
money lower, publicity by Radio 3
RSS/71-2
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and Television for the new Congress,
delayed counting of ballot Aoapers by the
Election Commission, sudden changes
made in the procedure of counting of ballot
apers, non-availability of correct Electoral
olls, ignoring of the use of physical force in
elections and not making arrangements for
casting votes peacefully, freely and
fearlessly." "

31. "That at the end of the Motion, the
following be added, namely :—

‘but regret that there is no directive in the
Address for the constitution of an Enquiry
Commission to go into the allegations made
by prominent persons of the country in
regard to the misuse of authority during the
recent  General Elections and  the
manipulation of election results." "

32. "That at the end of the Motion,
the following be added, namely :—

'but regret that the Address does not throw
any |I§1ht on the problems of poverty and
unemployment which are the outcome of 23
years of Congress rule and on the means of
solving them by enshrining the 'Right to
Employment™ as a Fundamental Right in the
Constitution through a Constitutional
amendment." "

33. "That at the end of the Motion,,
the following be added, namely :—

‘but regret that there is no indication in
the Address in regard to the granting the
right of franchise to persons in the age
group of 18 to 21 years." "

34. "That at the end of the Motion,
the following be added, namely :—

'but regret that the Address makes no
mention of granting interest-free loan to
farmers for a period of five years for
procuring implements, seeds and fertilisers
so that the country may be self-sufficient in
food in a short period of lime." "

35. "That at the end of the Motion,
the following be added, namely :—

_ 'but regret that the Address does not
indicate that the national income could be
increased by 10% b% making the Plan a
Swadeshi Plan and by not depending on
foreign money for its implementation.'
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[Shri J. P. Yadav]

36. "That at the end of the Motion, |
the following be added, namely :—

'but regret that the Address makes
no mention of the number of thi un-
employed and_semi-employed educated
persons, specialists and others in the
country and of the means of providing
them employment without taking re-
course to slogan-mongering." "

37. "That at the end or the Motion, the
following be added, namely :—

‘but regret that the Address docs not
spell out the measures that should be
taken to solve the problem of non-
availability of drinking water in lakhs
of villages in the country.""

3S. "That at the end of the Motion, the
following be added, namely :—

‘but regret that the Address does not
throw any light on formulating a Mas-
ter Plan including a programme for
flood = control, providing _irrigation
facilities, checking soil erosion, deve-
loping fisheries and navigation, and for
providing canal system for the river
Ganga with her course of 1500 miles
influencing the lives of 21 crores of
people." "

39. "That at the end of the Motion,
the following be added, namely :—

'but regret that the Address does not
throw an¥ light on the procedure to be
adopted for advancing loans to small
farmers, small entrepreneurs and to
those persons who want to launch an
enterprise of their own and who are
Inot able to furnish. Security for such
oans.'"

40. "That at the end of the Motion,
the following be added, namely :—

'but regret that the Address does not
indicate the measures to be taken to
provide electricity to farmers and
villagers at cheap rates. "

41, "That atthe end of the Motion,
the following be added, namely :—

'but regret that the Address makes no
mention of the measures to be adopted
for the rehabilitation of persons affected
by the erosion on the banks of rivers
and for providing houses near the
place of their work to the jhuggi-
Jhonpri dwellers in the cities." "
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42. "That at the end of the Motion,
the following be added, namely —

"but regret that the Address makes no
mention of the measures to be adopted
for providing drinking water, clean and
tidy houses, medicines, education,
employment and security of life, to usher
in 'Ram Rajya’ of Mahatma Gandhi's
conception." ™

43. "That at the end of the Motion,
the following be added, namely :—

‘but regret that the Address docs nor
indicate measures to be adopted for
workers' participation in the
management of mills and factories and
flor making them co-sharers of the same.’

44, "That at the end of the Motion,
the following be added, namely :—

'but regret that the Address makes no
mention of the measures to be adopted
for the use of the national language in
the transaction of business in the
country and abroad.""

45. "That at the end of the Motion, the
following be added, namely :—

~ 'but regret that the Address does not
indicate the measures to be adopted for
ensuring a fair price to the agriculturist
for his produce vis-a-vis the prices of
non-agricultural commodities." "

46. "That at the end of the Motion,
the following be added, namely :—

'but regret that the Address does
not spell out the steps to be taken b
India to recover the thousands o
squares miles of its territory under
Chinese Occupation.' "

47. "that'the end of the Motion,
the following be added, namely :—

'but regret that the Address makes no
mention of the measures to be taken for
the securltﬁ of the country keeping view
the fact that China is equipped with
nuclear weapons and ballistic missiles
gnd has friendly relations with Pakistan.'

48. "That at the end of the Motion,
the following be added, namely :—

_ 'but regret that the Address does not
indicate the measures to be adopted

il checking the intrusion of Big Po-
wers in the Indian Ocean.™
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49. "That at the end of the Motion,
the following be added, namely :—

‘but regret that the Address does not
make met tion of the fact that the New
Congres-, had entered into an alliance
with the Muslim League in the last Ge
eral elections, thereby preparing grc und
for another partition of India.""

50. "That at .he end of the Motion,
the following be added, namely :—

‘but regret liat the Address does not .
spell out further measures to be adopted
with regard to the hijacking and blowin
up of the Indian Airlines* plan | an
Pakistan ~ Government's  refusa  for
repatriation of the hijackers ant payment
of compensation.’ "

51. "That at the end of the Motion,
the following b< added, namely :—

‘but regret tat the Address does not
mention as to how the attempts to
encourage de ections being made by the
rulin cPar y at the Centre may be
checkea.'"

52. "That at the end of the Motion,
the following b added, namely :—

‘but regret that the Address does not
throw lig it on how the increasin
incidence of violence in the country an
the cor munal and secessionist tendencies
en ou raged by Government may be
checked." ™

53. "That at the end of the Motion,
the following be added, namely :—

'but regret that the Address makes no
mention 1. to how the faith of the people
and th t politicians in democracy and
elections could be sustained." "

54. "That at the end of the Motion,
the following b! added, namely :—

‘but regret | hat the Address does not
enumerate th i measures as to how and in
what man_ler the mineral resources of
India, p rticulrly that of Bihar should be
exploited and how those Blaces where
linerals are located should be linked by
rail and road so that the country is made
self-sufficient in respect of minei als and
the finished goods instead of ri n
materials are exported thereby incn asing
the income of the country.' "
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55. "That at the end of the Motion,
the following be added, namely :—

~ 'but regret that the Address does not
indicate the steps to be taken for
speedily raising the economic, social
and educational level of Harijans and
tribals_and for preventing their prose-
lytization."

56. "That at the end of the Motion,
the following be added, namely :—

‘but regret that the Address does_not
emphasise the need of enactmﬁ legisla-
tion for bann_mg_ cow-slaughter and
also does not indicate the steps to be
taken for the preservation of the cow
and its progeny.'"

SHRI NIREN GHOSH (West Bengal) :

Sir, | move :

57. "That at the end of the Motion,
the following be added, namely :—

‘but regret that the Address does not
mention any intention on the part of
the Government to curb the right to
compensation by the feudal property
owners and big monopoly capitalists.' "

58. "That at the end of the Motion,
the following be added, namely :—s

'but regret that the Address does not
mention any measures to abolish
foreign private capital.”™

59. "That at the end of the Motion,
the following be added, namely :—

'but regret that the Address does not
refer to the measures to be taken to
curb expansion of Indian big business."

60. "That at the end of the Motion,
the following be added, namely :—

‘but regret that the Address does not
mention any measure for granting the
States the widest measure of autonomy
so that they can develop without being
dependent on and restricted by the
Centre.™

6Ll "That at the end of the Motion,
the following be added, namely :—

'but_regret to note that the Address
has failed to mention the fascist type of
repression let loose on the people of
West Bengal and the politics of murder
and assassination initiated by the
Government of India under. President's
Rule against the democratic forces in
that State.' "
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62. "That at the end of the Motion,
the following be added, namely :—

'but regret to note that the Address
does not mention the Government of
India's policy on land reforms in
concreate terms and has not declared a
'rlnoratorium on peasant's indebtedness.'

63. "That at the end of the Motion,
the following be added, namely :—

'but regret to note that the fourteen
nationalised banks have not advanced
direct loans to _the poor and peasants
against crops in order to free them
from the shackles of money-lenders."

64. "That at the end of the Motion,
the following be added, namely :—

'but regret to note that the Address
makes no mention of the mesures
taken by Government to reopen all the
closed factories all over India."

65. "That at the end of the Motion,
the following be added, namely :—

'but regret to note that while the
Government talks of crash programmes
etc. for relieving rural unemployment,
it is at the same time resenting and
encouraging rationalisation, automa-
mation and mechanisation of agricul-
ture, thus throwing out millions of
Beopl_e from their existing employment

oth in urban and rural areas." ™

66. "That at the end of the Motion,
the following be added, namely :—

'but regret to note that the Govern-
ment has not cared to announce any
firm and effective steps to curb the rise
in rices, black-marketing, hoarding etc'

67. "That at the end of the Motion,
the following be added, namely :—

‘but regret to note that the Address
does not mention any steps to amend
the electoral laws to provide for pro-
portional representation which only
can ensure a democratic Parliamentary
system.™

68. "That at the end of the Motion,
the following be added, namely :—

'but regret to note that the Address
does not make any mention of the
%uestlon of abolition of the post of

overnors in States and measures to
%OP the imposition of President's

ule.™
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69."That at the end of the Motion,
the following be added, namely :—

'but regret to note that the Address
does not make any reference to the
increasingly frequent use of the Armed
Forces for suppression of democratic
movements.' "

70. "That at the end of the Motion,
the following be added, namely :—

'but regret to note that the Address
does not mention the question of aboli-
tion of privy purses of former ruler
without compensation." ™

71 "That at the end of the Motion,
the following be added, namely :—

_ 'but regret to note that the Address
ignore the question of full diplomatic
recognition of the Democratic Republic
of Vietnam, Democratic People's Re-
public of Korea, the German Demo-
cratic  Republic, in subservience to
imperialist pressure and blackmail.' *

72. "That at the end of the Motion,
the following be added, namely :—

'but regret to note that the Address
fails to condemn U.S. aggression in
Vietnam, Laos and Cambodia and the
military occupation of South Korea.'

73. "That at the end of the Motion,
the following be added, namely :—

but regret to note that the Address
ignores the question of the Government
of India's banning of trade with North
Vietnam and to take any sptes to pro-
mote trade with Democratic people's
Republic of Korea and Cuba.

74. "That at the end of the Motion,
the following be added, namely :—

'but regret to note that the Address
does not mention the question of quit-
ting the British Commonwealth even
after the Rhodesian issue and the arms
aid to South Africa and racial immi-
gration laws.™

75. "That at the end of the Motion,
the following be added, namely :—

‘but regret to note that the Address
does not mention the threat to peace
and_independence of the people around
Indian Ocean due to the establishment
of British and American bases in that
area.

(Amendment Nos. 57 to 75 also stood in
the names of Shri Monoranjan Roy and
Shri K. P. Subramania Menon).
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SHRI BAL/CHANDRA  MENON
(Kerala) : Sir, I nove:

76.  "That at the end of the Motion,
the following b.- added, namely :—

‘but regrc that Government have not been
able 1.0 assist the State Governments which
have introduced land legislation.' "

77.  "That at the end of the Motion,
the following b added, namely :—

‘but regret that inspite of Nationalisation
of Beaks, the Scheduled Banks have not bee i
able to help the small industrialists and
industrial co-operatives of the engineers and
technicians.' "

78.  "That at the end of the Motion,
the following b added, namely: —

‘but regret that the role of the Reserve
Bank das been to discourage industrial
growth.""

79.  "That at the end of the Motion,
the following b added, namely :(—

'but regret that the Address does not
mention about the extension of electricity to
rural areas which has been made >difficult
because of steel shortage and wide spread
balck marketing in stee products.™

80. "That at the end of the Motion,
the following th.: added, namely :—

‘but regret that the Address does not make
any reference to the abnormal rise in
unaaounted money operating in the counti
S

81.  "Thatat he end of the Motion,
following be ad led, namely :—

‘but regret lai the Address makes no
reference to the national minimum wages
for ind istrial workers." "

SHRI CHITT/ BASU (West Bengal) : Sir,
I move :

82. "That at the end of the Motion,
the following e added, namely :—

‘but regret that in deference to the will of
the pople expressed through the mid-term
polls the Address does not mention the
specific and time-bound progrf mine for—

(i) puttii ; drastic curbs on the Wealth ant
economic power and the consequent
political leverage of a few familii I, and
speedy measures |

[24 MAR 1971]

on President's Address 42

to reduce visibly the”vast disparities of
income ;

ﬁii) creating new job opportunities on
a large scale commensurate with the
size of the problem of unemployment ;

iii_i) reducing the ceiling on_hind
holdings and enforce the new limit and
distribute the surplus as well as fallow
land to the landless and the poor
peasants ;

(iv) putting effective curbs on the
rising prices of essential commodities ;

(v) ensuring a decent wage for an
honest day's work to all while seeing to
it that the ratio between the minimum
wage and maximum salary is steadily
reduced ;

(vi) ending profitering and racke-
teering at the expense of the people in
relevant spheres ;

(vii) investigating into the financial
structure of the private industry,
especially of blgger units, and introduce
measures to end the control over if of a
few families ;

(viii) expanding the public sector to
cover step by step all industries and
undertakings that directly or indirectly
impinge upon the public interests ;

(ix) recasting the LicensingLPolicy in
Lhed_llght of the findings of the inquiry
odies;

(x) recasting the credit policy so as to
provide facilities for the small
industrialists, the small businessmen,
and the small farmers to maximise
output and serve the national interest ;

(xi) ensuring the supremacy of the
Parliamentary to carry out the people's
collective will, by overhauling the
entire judiciary of the country ;

(xii) placing, Centre-State relations on
a sounder baisis; and

(xiii) building closer Afro-Asian
solidarity to shape their own future
without the interference of imperialists
operatlng|through their innumerable

agencies."

The questions were proposed.
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SHRI S. R. VASAVADA (Gujarat) :
Sir, | have very carefully gone through the
Address delivered by the President yesterday
and | rind that he has given an expression
to various intention of the Government
which the Government want to carry out
and implement during their term of tenure
1 find that the present Government which
has come to power after that last elections,
as the President has said, has got a massive
majority behind it and | therefore expect
that the intention which have been expressed
in the President's speech will be vegl
speedily and very thoroughly implemented.
| appreciate the intention which the
Government have expressed. How can
anybody find fault or object to the
elimination of poverty and unemployment,
to the provision of housing to expedite the

rosBerlty and progress of the country and
ast but not the least, to have socialism in
this country ? These are all very good
intentions and let me hope once again, that
the Government with the majority that they
have, will be able to carry out these
intentions. | have therefore not much to
say about the intentions. Though | am
speaking from this side of the house, | do
not want to indulge in various allegations
about this matter and that matter. The fact
remains that the Government has been
formed with a massive majority and they
want to carry out the various promises
given in their manifesto. 1 have therefore
to make some constructive suggestions
whtlchfl hope the Government will take
note of.

Let me, first of all, bring it to the notice
of the Government what is happening in
West Bengal to-day. It is the first duty of a
stable Government to see that law and
order is established every where in this
country, Bengal which occupies a place of
pride in our culture, which has got a glo-
rious history, which has given us a cultural
legacy, which has, actually speaking, led
this country in the freedom struggle, what
is the plight of Bengal to-day ?

The ]people in Bengal feel that they are
not safe at all. There is actually no ad-
ministration. Even though there has been
President's Rule for quite a number of
months, there has been no safety in Bengal.
There has been no law and order. Large
numbers of industrial plants have been
closed down involving unem?ll_oyment of
lakhs of workers. | request this Govern-
menl to realise that the first and the most
important task before them is to have a
stable Government. We are told it is a
stable Government but the stability has to
b: translated into action. | reguest (his
Governmsnt to see that law and order is
immediately restored and the production
of various things is restored. Bengal has
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a number of key industries. Without these
industries, many other industries are suffer-
ing. | request the Government to take
immediate steps, whatever may have been
the reasons for not having taken them so far.
Preventive Detention was not promulgated.
Whatever may have happened in the past but
now is the time when West Bengal and other
parts the country should be assured that
there will be complete observant of law and
order in this country and everybody will be
at a liberty to pursue his vocation. The
President has also made mention about
production and industrial relatoins. As a
trade unionist 1 feel that durnig the last two
years we have allowed our production to be
interrupted by various strikes and lock-outs.
Just when the House commenced this
morning we listened to a very lon

statement by the Minister about how one o

our most important industries, aviation, has
suffered because of industrial disturbances. |
ask this Government : have we got any
labour policy or not ? If there is any labour
Pollcy, why do you not pursue it ? The
abour policy of this Government, of this
country, had been enunciated in the First
Five Year Plan, in the Second Five Year
Plan and in the Third Five Year Plan also
and the workers have been given the right to
organise themselves. Under the Constitution
that is one of their fundamental rights. The
worker or the worker's representative have
the right to make a demand and he has the
right to disagree also. Having given the right
to the worker, whether in the private sector or
in the public sector, to disagree, is the law of
the |'J1un.gle_ to prevail ? Is it a question of
might is right? Are we gomg to allow our
industries to be devastated by those who are
not interested in maintaing industrial peace ?
Is it not correct that in many, cases, in the
private sector as well as in the public sector,
either the emﬁlqyers_ or the employees have
not settled their disputes simply because
they do not want to settle the issues ?

SHRI KALYAN ROY (West Bengal) :
But what about victimisation ?

SHRI S. R. VASAVADA : Even_ if
victimisation is there, that is also a subject
of dispute. What | want to tell the Govern-
ment Is, when they find that a dispute is not
settled by negotiations that dispute should
immediately be referred to voluntary
arbitration. Throughout my career as a trade
unionist during the last 45 years | have
found that employees by and large invariably
believe in getting their disputes resolved by

voluntary ~ arbitration. They are not
interested in going to the tribunal, then to
the Supreme Court, long litigation etc. |

have always found that it is the
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employer, not only in the private sector but
in the public sector also, who does not want
arbitratio L The employer in the public
sector beleves that he is the Government,
that he has got authority, sovereign power
and the before how there can be arbitration.
We have now accepted the idea of mixed
economy in our country, and the Goven
neat have started various industries in thi
public sector. When the Government sta is
industries in the public sector, Governnment
will have to remember that there will be
worker's organisations and if a seltlem.nt is
not reached the dispute will have to be
referred to arbitration. Though the Preident's
Address has said something aboi industrial
relations the basic thing, |1 findsing. The
President should ha- -« said, yes, we find
there are disputes; we find that the workers
both in the private se tor as well as in the
public sector disagree | but soon as such a
disagreement is noticd the matter will be
referred to arb tration. If arbirtation is
refused by the workers then of course
drastic steps shuld be taken. | have no doubt
in my 1 end that neither the worker nor \he
employleehas got the right to disrupt the
industries of our country. If the industries
are d srupted as they have been disrupted
durin: the last year and a half | do not know
what will happen to our whole planning 1
do not know how we are going to ir crease
our production or how we are goingo raise the
|IVII’]% standards of our country aen. It is
true that my complaint is bot \ against the
private sector and the public se.:tor. Today
when the President is falki ig about industrial
relations the _upﬁermost. ihing in my mind
is this what is the pul lie sector doing about
the maintenance of industrial peace. 1 would
request the Go\ srnrnent to set an example
by resolving d sputes immediately and
speedily if not by negotiation by arbitration
so that industria peace could be maintained
and production is not continually inter-
rupted.

The President has said that the Govern-
ment wants to remove and eliminate un-
emi)loyment in the country. Unemployment
really Is a curse on this country. Every day
the population is increasing and jobs are
diminishing. There is a process _called
rationalisation. Because of productiviu also
workers who are actually employ d are
being taken out and we have not been able
to find more jobs. The President his told us
that the Government have got schems for
the removal of rural unemplov nent and
Bartlcularly educated unemploj nent. | will

e very glad to have a look t these schems. |
want to remind the Gi .eminent once again
that the cProblem ol the educated
unemploye
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is no doubt serious and that problem can be
solved by starting schools and colleges in
large numbers, so that the educated
unemployed may get jobs, but the problem
of the unskilled and manual workers, who
are unemployed, and of workers who are
half-employed, is more serious from the
human point of view than from the economic
point of view. Unless we create purchasing
power in this count'y, how are wo going to
raise the living standard of the workers .
Along with small-scale industries and various
rural development programmes, | would
request the Government to please se.; that
adequate provision is made for the decen-
tralisation of)industries, namely, the home
and village Industries. Some time back i
sent a scheme to the Prime Minister
mentioning how a particular home industry
can be started. The Prime Minister was
good enough to write to me saying that the
scheme was being examined. Months have
assed. | have not heard as to what is
appening to the scheme. It may be_ that
some of the Ministries may be examining
the scheme. 1 would request the Prime
Minister to have a look at the scheme. | am
sure if the scheme is given due wieght, we
will be able to remove unemployment to a
very great extent. |1 do recognise the fact
Ihai (he removal of unemployment is not a
years' job. It is not a job of a very short
duration, but people in this country will be
satisfied if the Government is alive to this
problem, not merely by giving speeches, not
merely by preparing schemes, but
implementing the schemes forthwith and see
that every week, every month and every year
so many people are getting employment.

I want to stress this point that whatever
employment we are creating for the workers
must be of a productive nature. Unless you
provide productive employment, it may not
add to the wealth of the country. Productive
emJ)Io ment_can be found only in the home
and village industries or in the small-scale
industries or in  agriculture.  The
Government should apply their mind and
apply their talent towards finding such jobs
and such avenues of employment which will
increase production in the country. That
brings me to the skill of the worker._ Unless
the worker is trained, is given the skill to do
his work, how is he going to do it ? Are we
going to engage lakhs and lakhs of workers
who do not know their occupation ? 1
would, therefore, request the Government to
see that while they are thinking about these
jobs, they should also prepare schemes to
give training to the workers for these jobs.
Whoever they may be or wherever they
may be in the country, they should be
trained workers.
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[Shri S. R. Vasavada.]

While talking of industrial relations, at
the conclusion of his Address the
President has mentioned the Ordinance
which was issued recently. When the
country was in the midst of an election
campaign, the Government issued an
Ordinance ~ amending  the  Labour
Provident Fund_Laws. It will be coming
here for our ratification and legislation. 1
have looked at the Ordinance. | do not see
the scheme there, but even here | want to
make a suggestion to the Government.
While you are introducing a scheme by an
Ordinance on tis very important labour
legislation, why do you not take notice
and take congnizance of a suggestion
which has been made by people like me ?

_Under the provisions of the Act today an
industrial worker has to contribute 8 per
cent or 6i per cent. The National Labour
Commission has said that this 8 per cent
should be raised to 10 per cent. If the
Government had done this thing, raising it
from 8 to 10 per cent, then the 2 per cent of
the workers and the 2 percent of the
employers, that is 4 per cent, would have
been available; and _lakhs and crores of
rugees would be available and the pension
scheme would have been there without any
additional cost either to the Government or
the workers. Today the worker is t aid that 1
1/3 per cent will be deducted from his actual
contribution. | have my doubt whether the
workers will appreciate this scheme. So,
now that there is still time and the
Ordinance is coming here before this House
and the other House, | would request the
Government to kindly take note of this fact
that the National Labour Commission along
with so many other su%gestlons_ made this
suggestion also that the provident fund
should be raised from 8 to 10 per cent. Why
not mop Uﬁ this amount and give a sound
pension scheme to the workers without any
additional cost to the workers or employers
or to the Government ?

The President has mentioned about indus-
trial relations. It was brought to the notice
of the Government that industrial relations
are disturbed and in some cases very 1
violently disturbed because of the Bonus
Act. Some political parties, particularly the
party which has come in power, aetuallly
started propagating that the minimum
bonus should be raised from 4 to 8 per
cent. We have got a Bill also before the
House where also it is mentioned that the
minimum should be 8 per cent. | have no
quarrel whether it is 4 per cent or 6 per
cent or 8 per cent or 10 per cent, whatever
it is. If the industry can pay, if the Govern-
ment thinks that the industry can pay,
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let it be done. But the Bonus Act has
created certain other lacunae also. | would
therefore suggest that while Government are
thinking in terms of harmonious industrial
relations, whatever you want to do with the
Bonus Bill, whether you accept the Bill
which is before the House or whether you
have your own Bill, it will be desirable that a
small Committee be appointed to find out
what has happened to the industries and
workers after paying the minimum bonus of
4 per cent even by the loss-incurring units. So
far as | am aware nothing has happened. No
unit has been closed down because of
payment of 4 per cent bonus. But some
experts will have to tell us about that. In my
experience | may tell the House that even if
you raise it from 4 to 8 per cent, the real
discontent is not going to be removed.
People who are making a lot of money may
provide for depreciation, for this thing and
that thing. Unless your formula itself is
changed, 1 am afraid real contentment will
not be there among the workers.

While | am on the provident fund I may
also bring it to the notice of the Govern-
ment—the President has probably not taken
any account of it in his speech—that the
very high-powered Commission, the National
Labour_ Commission, with a view to res-
toring industrial peace, maintaining indus-
trial peace, has made certain recommenda-
tions which are there with the Government
for the last eighteen months or more. What
is happening to those recommendations 7 1
would request the Government that those
recommendations should be carefully
examined and legislation ~should be
immediately brought forward in this House.
If a particular recommendation of the
National Labour Commission had been
implemented, the Indian Airlines strike
would not have been there. A number of
strikes in the industries which you lincl
today every now and then—there is strike in
Asansol, Dhanbad, here, there and every
where those would not have been there.
After all what do the workers want? We are
talking of industrial relations. What do_the
workers want ? They want justice, They
want quick Ijustlce_, they want speedy justice.
If industrial relations are something which
creates discontent, something which makes
justice very costly, justice which is not
available, 1 am afraid we will not have any
industrial relations in this country worth the
name.

Lastly, the President has also meniioned
something about the prices. 1 do not know
how the prices are going to be reduced.
Whenever there is some scarcity or shortage
of a ﬁartlcularly material, we have been
told that steps are immediately taken to
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have importatim of that material. Even
by importing, are we albe to bring down the
prices ? Are we able to curb the rising
prices ? Are we able 1o maintain the prices?
Unfortunately, in some of the industrics
the raw maleral prices have gone up,
and are alwa.s shooling up with the
result that the entire industrial structure
is upset and the manufactured articles are
alsp getting more and more costly. My
feeling is that we have reached a stage in
our economy “vhere the Government with
its mighty maority at their back have
to tell the people of this country very
frankly that i the prices are to be curbed
they will have 10 produce more, they will
have to increase productivity, they cannot
afford to indu ge in strikes and lock-outs.
We will have to zird up our loins and employ
all our energics towards production. On
the other hand. the employers in the private
sector and the sublic sector will have to see
that all wastage is removed.  We have been
talking about removing all this wastage or
stopping all th s wastage. Have we made
any progress ? What a tremendous amount
of expenditure 's being incurred in making
schemes and a | those things? How much
time is lost? What interest is being paid
on the capital already invested 7 What is
the time-lag beiween the investment of the
capital and the stage of production. All
these things will have to be considered.
Unless we proiuce as much as we require
or unless we «onsume less than what we
produce or ur'ess we produce more and
more, I am af aid it will be very difficult
to curb the prices. It is no use telling the
workers, “You do not ask for more wages,”
What can the poor workers do ? It is a
well-known fact that the prices are going
up but the wages are not correspondingly
going up. When there is inflation and if
vou ask the workers not to ask for more,
what can they lo ? To increase production,
the workers mey be asked, may be appealed
1o patrioticall: that they will have to work
arduously, ver. hard, and that they will
have to produc: more; that industrial peace |
is to be mairiamed. If such steps are
taken, 1 feel that the Government's inten- |
tions which have been embodied in the
President’s Ad iress will be translated into
action, [ will be very happy il these
intentions are -anslated into action. And
even though I im sitting on this side of the
House, 1 wan' to assure the Government
that in the maiter of elimination of unem-
ployment, in ‘he matter of abolition of
poverty, in _the matter of removal of the
disparities, in he matter of removal igno-
rance and superstition, in the matter of |
housing and «learance of the slums, my |
party is not going to oppose the Govern- |
ment. but will give responsive cooperation, |

Thank you, \
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SHRI BHUPESH GUPTA (West Bengal)

: Why are you raising this thing? The Jan

Sangh people have become a little secular

now. Previously they used to worship go
mala. Now- they are worshipping Rajmata.
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| SHRI A.G. KULKARNI: He does not
| have the nobility to accept the defeat.

SHRI SUNDAR SINGH BHANDARI:
| | am just enjoying your absurdities.

SHRI A. G. KULKARNI: He should
| analyse the causes of the defeat.

SHRI SUNDAR SINGH BHANDARI:
Shri Kulkarni will have a chance to speak.
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SHRI SUNDAR SINGH BHANDARI:

You are not expected to know this. | am
not, putting it in the House. .(Interruptions).

I am prepared to put it...
MR. DEPUTY CHAIRMAN: Don't
interrupt.
SHRI SUNDAR SINGH BHANDARI:
Get the sanction from the Chair.
I am prepared to put it.. .
(Interruptions)

MR. DEPUTY CHAIRMAN: Order,
order, please.
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I am not responsible for all this.
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T vt 1w fae ey e & oaw A
7@ g7 7 1 Let us try to understand
what he is arriving at.  Let us hear
whalt he savs.

wreaTe vawte fag e oy e faare
=7 A w & fe 7

’ﬁgﬂ'{ﬁl‘ﬁﬂlﬁ * w2 wE, Iifqr: |
FlE-E U9 g% § 70 foare fwer § 5 -
faar & oo were & oz e foe an § e o
AT T & AR AR 7, FE A wre
¥ A A€ G A e v a1 T
e faam 2

TAYA FHWA AA-HA ATAT | wEE AT
W AT T LA R §T w8 w9 419
qTE] ATH T @A FEA WIS ] | AT a1
AT AT #9 ® ATE T AT T AFAAT
7 faare wAr g fF A g B
FI Farar AN WY wiger ¥ gy wAFO A0
T GA-NA-TT AT T aA, A AEed ardy
arE A7 A oAl F a1 q A w0
fawam qitd ¢ qH

| p.M.

ArFEA AT WA W R g W 3 2
qEF W Ere FUY ud W Ere § | B A A
1§ g ot Tear &1 At e gw
SAWTAT A § A2 avd 07 ar w5 @ fowe
TY AW & g7 99 @ § gww fooeer g
wtfea 1« a7 A% fay amar & e o e o A
T FTET AT | gEE fAv i w0 & e gy
19 97 7T T WK TH | ITART W T FEA
ST AT T A9 g1 g A9 oaAr v

UF HTE A FAC AAA Ay fFE A an

wafad A i g & oty faveny a7 o E
o oz faor arregw 2 f5 1w foras
& g @ st @l | F s e
wWufifmem @ g FE F fm e an &
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AL AT F T # A Fw o e 3o
gt & 39% fat oz wravaw 2 e mw erd arae
wfwwa frerer foa 3m

ferr &7 gaen~ o1 g TrAr 9TEA ¥ faA
T AT &1 46 & e g 7 Temr que
FT a8 | 7 fw R/ A e gEm w
3 off w7 wz o g §, efafwewra & gz
gE ¥ AT A A 0F qen W 3o
FTAT AT E WOUHEAA F AN FIEZLOAT
¥ w41 8 ) gETe mA gl w5 fond 3, few
B 3HET AF T FIEATE | AT 24 W G I
urs wfewr # wn & s & ggr o7 2@a FvA
JEAT § 1 EEes wrw ifewr F s fevdw §
BEEERCESEIEIEC -0 S
faar g & ¢

"Mr. Chain; Ram, Pradhan of the Deed-
wana Pancha at Samiti, along with about
50 persons, visited Choii Khatu on March
9. They rep Ttedly dragged out several
women of thi Baori community (a sche-
duled caste) rom their houses and beat
them up ir rci essly. Jarhawali, who was
carrying her six-day-old daughter in her
arms, was, it is stated beaten up so
mercilessh that the child died on the spot.

Mr. Chain; Ram and others allegedly
demanded i oney . from the women
sparing their lives. Since they had no
money, theii ornaments were iaken
away.*'

SHY H W AR 2 e

"Mr. Chainla Ram, Pradhan of the
Deedwana Panchayat Samiti, and 50
persons had a legedly beaten up a number
of women, d .-strayed houses and looted
cash and oi laments from those who had
voted ft r the Swatantra candidate in the
Lok Sabha poll.”

e fofiE 3 mi ag s FwWIE:

"During el ctioneering, Jat young men
revented M . Somani and his workers
rom entering hundreds of villages. Mr.
Somani couk not even have his election
agents poste | at roughly 100 polling
stations. Th_re were also occasions on
which Swat intra workers were beaten up.
All this has created a feeling of insecurity
amomg non-Jats. An old man of the
village said that life and property of the
non-J its were no longer safe in the
village."

[ 24 MAR. 1971]
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# ¥ =7 e o 9 g & e
¥ fawiai €Y =k £ A W Ew U w7
FHT T AT 0T Fw1 w7 fAvam aurlE w1
6 % A A1 aH ufawr § 59 7 g faar
WAZ T F, qH wfware # 37 gwen 5, 99
afipgre ¥ 7 #1 2605 F A0 araeT 599
F1 Y7 AT w1 wfgwr & vy A a1 zvn
T ZATI AT F99 7 | 70 fawamy o Ak
a7 72 & 97 & awwan ¢ e vy gw w51 Wit gy
AE Y, SfEE Fw S0 weE | wn o e
F AT W g AT W 0w g F fae 6y
EO6T A FT WTATEA 57 #Y9 F9%1 qHT 414
FHFT, AT T 977 A # 5 afaa w5 g
F¥ T FHT ATHT ATH TAATET AT | [T HWIT
T WA R ATET T W E IO
w1 AT ST H T w7 9 3w 9w w5 T
fAa wzr A w7 g9 § W o gwTe
I F AT ®F AR #TFIA S, wAwA F o
FE WY A E 3 T vt ¥ qE w9 aerd
THATITAT 7 ATH F0of FT HAAT (W1 | T F7A
=77 i agl 77 &1 mT AE 9 7, @i 07 A
FTRT FHATY S fo omofio , ono 9 #
AT 74 #T E, IA AT F @07 FH T AGT A
f @zt mT w7 IEEAT A6, gEr IR
HAMT | T T o oaq & 7

% AFATT WIEY ;W7 IAY AW A A0

w7 R E !

off e g wevdl : o oY 3T
T g fafEa e & st s S A A
TAT ATT FF AEAT F | WY W ACH AL E Al
feeit %1 diz % 018 faees | 5 feo & smEm
f wwe g7 wEA & fr ad § owrermn @
fawtn 21, #reAa T MATIH F gHEE A
i fawgmar oW, A1 T A F Sy A FEeEtEmn
gE & W1 At TN W g A1 arnEI 390
& aYr o wrw i 17 2y 3, faeE faea Fear
T F GUHF BT, T A A AT Y TIAA A F
39 ¥ 7 f191 @7 37§11 @ e, @ A
1 T4 F (A0 wewre w1 wEw e =
Faq TETAAIEA] €7 I FE FC AT AT A
faar Y wre F T A 7w
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[t g farg wwTl]

AW AR FL, WA 0 A FFF 0F AW I

wem | qW et & T a| A fred A
qeafa wErer & wmo 1 e s A
TFT q1, A7 AT A TAT | GH @7 F1E WS
arreT AT waT W o e & et w1 ¥
g g | & af w8 o e
¥ s #, fo w0 WS {3 T A $C
famy w g, Gevurs s W, g faar @ 0 AT
fadndt sz s w67 qRACAA
T ATEAT T FTHFIA & | T FT AV HAA
3y oy amr 2, 9 S0 49T09 § FEEm
FIA A W AR ¥ F7 faEve &%
Why this sentence has been omitted in
the English rendering ?
i e A7 & wEer g g fF ae B oa
Ty fAdT g a8 3w F famowrg wne-
T oy wfer e 4t 3t Sy e fareT
A7 F ag 4% 0z fafd w1 72 ArET awEem 2
HT TAF1 w1 § A9 I T qrfen 6w
ST TR fairdr @ owee ag TEerEaw
sfagfear #1 zoiz gfen § T=o9 Fva7 2, 41
fo7 oy &1 g gy s & Aifoe Tifm
a1 avfg ol o T A7 anfeni St wAaifas
affgafaar &7 arfe wfzn & smare 9v 9w
afrgafaai %1 &= F1 AEAr § IR T
Frar Ay g Rdvde gefaa TE T W
7R T TR F w & (A ader & avg e
FTIAN FA9 FIM F A7 Ew Amw T
#17 | garE |

MR. DEPUTY CHAIRMAN: The House
stands adjourned till 2. p.m.

The House then adjourned for
|L|JnCE at ten minutes past one of the
clock.

The House reassembled after lunch at
Two of the Clock, THE VICE-CHAIRMAN
(SHRI BANKA BEHARY DAS) in the Chair.

v SHRI A. G. KULKARNI: Mr. Vice-
Chairman, Sir, | support the motion which
was moved by my colleague, Mrs. Mukhopa-
dhyay, and seconded by another colleague
of mine. | think this Address given by the

[RAJYA SABHA]
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hon. President is really unprecedented
because if we go through 1t we find that he
he has given a_list of priorities which the
Government will follow particularly with
re%ard to the three aspects of the present
difficulties in the economic situation in_the
country, unemloyment, industrial relations
and working of the public sector. Mention
has also been made about the price rise. Mr.
Vice-Chairman, 1 would come to the
olitical aspect of the Address at a later stage
ut at this moment | would like to point out
that the tenor of the entire Address gives a
left-of-the-centre  orientation  to  the
Government's policies and the desire to
implement them in a very serious manner. 1
would particularly refer to the mention made
in the Address of the new technology in
agriculture for dry farming. This is one_of
the_ very important items of Indian
agriculture. If you want not only to improve
the production of food but also to give more
employment and inject more purchasing
power in the rural masses it is not only
necessary to develop some new agricultural
strains but it is also very important that new
technolodgy in dry farming methods should
be introduced. So | was very happy when |
heard that a new techo-logy in agriculture for
dry farming was being evolved vigorously.
Particularly, Mr. Vice-Chairman, it is not
only a question of a new technology in dry
farming but it is also necessary that along
with it some ancillary type of crafts, or what
you call rural industries, have also to be
taken up for the agriculturists who occupy
those dry lands. | think- the Government in
their crash programme for finding employ-
ment will give more attention to such ancil-
lary industries like the dairy industry, the
poultry industry etc. which will find an
outlet for the rural unemployed and the rural
underemployed.

Mr. Vice-Chairman, there is also another
aspect of this Address which gives a very
prominent place to the acceleration of chan-
ges in_the structure and functioning of the
administrative apparatus.

I lay more stress on this aspect, because in
the ten-point programme or in the manifesto
issued by my party, i.e., the Con%ress (R)
party, in the election manifesto, they have
stated what are the priorities. They want to
undertake jobs in that priority. If you really
want to achieve results, it is the
implementation part of it which is having
some weaknesses. These have come out to
the surface in the last ten or fiteen years. It
is the administrative machinery, which has
been inherited from the old rulers, which
has not been found suitable and capable of
finding itself involved or having an
involvement in the new
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secial programnes which should be carried
out by the Government, In this connee-
tion it would be worth while for the Govern-
ment.  In this ‘onnection it would be worth
while for the Government to lay more stress
on the streamining of the administrative
michinery and  the involvement of the
administrative machinery in carrying out
the social funcuons oullined in the mani-
festo issued by the party as well as mentioned
in the Address of the President.

Similarly, on the problem of unemploy-
ment [ am goins to lay stress at a later stage,
but the price e is a thing which, unless
we attack it on all fronts and keep the prices
down, would mean that any invesument in
the economic Oeld will be of little conse-
uence, because all the money will be wasted
in meeting the increased price and cost at
the moment and always.,  In this connection
the President bas stated that the problem
of price-rise s under the consideration of
the Governunert.  Here | want particulariy
10 nighlight the present system of fixing
rhe food inder or the price indices. In
fixing the foo¢ index weightage has besn
given 1o such ems fike ojlseeds and cotton
which are required for mass consumption.
iU the Governiment really want to check the
rise in priess, vales they evolve some meth-
od  whereby nmore cotton and oilseeds are
produced and more attention is given to
mcrensed  prodiuciion, it i not going Lo
wive the problem.  That is why the mone-
tary weapon through the Reserve Bank of
pulting restrictions and  credit-sequeesze
in not the only solution, Another aspect
of il is increadng production and parti-
cularly the production of such items which
are in short supply for the mdustries and
which are required for the production of
cloth or the muaufacture of vegetable ghee
and other thing:

Similarly, it would have been really nice
ofthe President und the Government if they
had mentoned womgthing about the mobili-
sation of resources for implementing the
projects and promises given in the Address
or in the manfesto issued by my party.

1 do not understand why the hon.  Presi-
dent has not mentioned anything about the
maobilisation of reseurces. The entire
Planning Commission has  resigned, but
in the coming vears I think the investmient
per vear should give a mass be lift to the
ceonomy and particularly to meet the chal-
lenge of unemployment, to my mind, an
investment to the extent of Rs. K00 crores
or Rs. 1,000 croves per year will be required.
In the next five-year perind another 5,000
crores will be required to be invested and
unless the Government fake very careful
steps Tor their resource-moebilisation pro-
grimme, these investments cannot be made.

3 RSS/70—-3

. 1971]

on President's Address 66

Mr. Vice-Chairman, | venture to suggest
here that the Government should ponder
and think it over now whether the 5 or 10
per cent top layer of agriculturists who have
vecome affluent due to the various schemes
of irrigation and electricity in the rural areas,
whether they should not be taxed by the
Government for the benefit of the poorer
classes in the rural areas.

SHRI N. G. GORAY (Maharashtra):
What does the Chief Minister of Maharash-
tra say ?

SHRI A. G. KULKARNI:The Chief
Minister of Maharashtra never stated that
they should not be taxed. The Chief
Minister of Maharashtra says: give in-
centive to the farmers. He had never stated:
do not tax the rich or affluent farmers. The
Chief Minister of Maharashtra never stated
that. He has said: give incentive to the
agriculturists.

SHRI N1IREN GHOSH : Are you tax-
ing the rich farmers ?

SHRI A. G. KULKARNI1: They are
already taxed in Maharashtra. You are
indulging in destruction in West Bengal. In
Maharashtra we have got the sole aim of
construction and the affluent farmer is
already taxed in Maharashtra. Perhaps the
House might not be knowing it, but I do not
want to spend my time on that. The affluent
farmer pays the highest tax in the country in
the shape of education cess, in the shape of
water cess, in the shape of betterment levy to
the Zilla Parishad Perhaps you might not be
knowing it. It is for you to understand it and
see that you follow something of that sort in
west Bengal.

Let me go to my point. What | wanted to
say is that the time has come now when the
affluent farmer has to be taxed in some way
or other, who has benefited by the
investment made in the various plans, in the
irrigation schemes, in creating an infra-
structure in the rural areas.

Another aspect is that some capita’ levy in
this country is necessary. Otherwise this type
of massive investment cannot be made. |
have already stated that the Government has
evolved some crash programmes for
employment surposes and some other
intensive rural_industrialisation and district
programmes. These are two programmes
which are worth trying and which are very
important in finding some employment in
the rural areas as well as in the urban areas.
In this connection what | wanted to say is |
have got field experience of working these
crash programmes, particularly the rural
industries projects
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in various districts. My conception is that
these programmes as a_policy are absolutely
correct and if they are implemented honestly
by the non-Official workers—it is not only
the official agency and the Government that
are concerned with these programmes; it is
the non-officials who are more responsible
for the failure of these programmes. | would
plead in this House that it is the greater
involvement of non-officials in these crash
pr_olgrammes of finding employment which
will really achieve some success whereby we
can Flve more employment to people in the
rural areas as_well as to under-employed
persons. Here in these rural programmes or
these programmes for self-employment, |
want again to submit to the House and
through you to the Government that in the
programmes and the methodology and the
system evolved by the Government there is
nothing wrong, but the difficulty is in the
implementation part of it. Actually scheme
for liberal credit is formulated and when it is
to be made available, the authority who is to
deliver_the goods, there the failure takes
place. That is why there is frustration even
in the educated classes. Really this Address
had done a great thing in highlighting the
real radical programmes of the Government.
Unless the implementing machinery is
overhauled, unless there is overhaul to the

extent that they have got greater
involvement, that they have got an honest
involvement  in  implementing _ these
programmes, the Government will not
achieve the desired success in this
connection.

Similarly, there is another paragraph
herein where it is stated that the infra-stru-
cture would have to be created through
energising of pumps, etc. But | do not think
that only the energising of pumps will create
more food; but building of roads, building of
marketing facilities in the rural areas, these
are aslo very necessary for creating more
employment. and for giving. more
opportunities for the agriculturists for
increasing production. It is not_only for
agriculture, it is also_for other industries.
What | want to say in this connection is
wherever there is any lack of coordination
between the different agencies the Govern-
ment should dwell upon this aspect more
and more. Various categories have been
mentioned, various programmes have been
evolved but it seems that at the lower level,
at the field level, coordination does not take
place. For example, export promotion
schemes are there. The country needs
exports. But coordination between the
Production Ministry and the Export Minis-
try is not there to the extent necessarx.
According to the indices given for the Fourtl
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Plan, the country should achieve an export
target of 7 to 8 per cent. That is not
achieved. Similarly, coordination _is lacking
in respect of the textile industry. The textile
industry in this country is crippled not only
due to shortage of cotton but also due to
lack of modernisation of machinery. Here
also some such field or microanalysis is
necessary and the Government should go
into this problem.

About the other parts of the President's
Adddress, | whole-heartedly support them
and | think the Government will take note of
the lacunae which have been found during
the working of these schemes during the last
ten or fifteen years.

Sir, | have got great respect for m
colleague Mr. Bhandari who made a speec
before me. | have seen him for the last three
years when | have been in the Rajya Sabha
and | have very high respect for his
observations and for his presenting the facts.
But, Sir, today | was really susprised. When
such a massive victory has come to the
Con_?_ress_ Party why should there be no
nobility in the hearts of the Opposition
Members to appreciate what is the reason
why the masses have turned to the Congress.
One or two ballot papers might have gone
here or there. | do not know. That has to be
gone through very deeply. | also do not

elittle that thing. But the point also is that
there is massive support to the Congress
because of its policies and not because of
anybody's image. What | am saying _is,
whatever research Mr. Bhandari was making
on the reasons for the success of the
Congress Pargl, he should also have spent
more time and money on the point why his
ﬁarty was defeated at the polls. It would help

im more, than his analysis of the success of
the Congress Party. Mr. Bhandari mentioned
something about Shrimati Indira Gandhi, our
Prime Minister and leader of our party; her
image being printed on some posters.
Mention was made about 'Indira Gandhi's
Congress'. Whether Mr. Bhandrai was
working in the elections | do not know. But |
was in charge of two districts which | was
co_ntrolllnﬁ. I was in my election office. We
h;id got all the banners and photos of all our
leaders. With due respect to everybody, if
every villager comes and asks, "Give me the
photo of Shrimati Indira Gandhi," what can |
do ? Mr. Bhandari does not understand the
rural prople's desire. It is his weakness. It is
something which should be understood. "It is
the image of Shrimati Indira Gandhi that has
won this election,” he says. But he should
understand and should read the writing on
the wall that our Party has won because of
your reactionary policies.
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Sir, Mr. Bhandari also mentioned
something about the :cow which is most
surprising. If I am wrong | should like to
be corrected... Mr. Mani, would you
please allow the Chair to listen to us. You
are a senior Mem ier of the House. You
should know. You will get enough time lo
address the Chair. You know, Sir, how the
Jan Sangh exploited the cow in the 1967
elections. So much halla gulla was made
on the roads of Delhi. That helped the Jan
Sanﬁh 0 annex more seat in the Lok
Sabha. We are greateful to the cow that it
is now with us. We are very, very obedient
to thi cow mother because we have also
broug ht the calf with it. What | wanted to
submit was that it does not really lie in thi
mouth of Mr. Bhandari to talk about th'
cow. They have exploited the whole thi

THE V1CE-C TAIRMAN (SHRI BAN-
bK'?I ?EHARY DAS): Who will take the
ull

SHRI A. G. .ULKARNI: | am coming
to that. Unfoi iunately our senior friends in
the CONG 0) party took the bulls to the
Supreme Court. What can we do ? We had
to approach the mother cow to be with us
during he elections alon? with the calf. So
this is the story of the calf and the cow.

=i i w1 (wem 9iw) @ gEEl Wl
W7 F90E WA §1 9 & AT 0=20 & |

it odto w1 : 7 WAT fAUw T

[24 MAR. 1971]

THE VICE-CHAIRMAN (SHRI BAN-
KA BEHARY DAS): Mr. Kulkarni, your
time is up.

SHRI A.G. KULKARNI: Sir, he has
asked two questions.

THE VICE-CHAIRMAN (SHRI BAN-
KAhBEHARY DAS): You need not listen
to them.

SHRI A.G. KULKARNI: Mr. Mani took
your tin

THE VICE-CHAIRMAN (SHRI BAN-
KA BEHARY DAS): Another three minu-
tes maximum | ;an give.

SHRI A.G. KULKARNI: Sir, | was
really reques ing all the Opposition parties,
particularly the grand Alliance parties to
please see the writing on the wall
(Interruption b Shri R. T. Parthasarathy) Mr.
Parthas .rathy is looking very Surprisingly

at me. | know he is

|
|
b
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shortly coming over to this side. The
massive victory of the Congress has shown
that the people are with the New Congress
and not with the Old Congress, and it would
be really worth while for the Jan Sangh to
take note of it. We do not want to be
fortunate enough in their coming over to our
side because that party has got all outdated
and antedated policies. Rather they have no
programme at all, no thinking about a
socialistic outlook. | request in their own
interest to cultivate some social thinking,
some sympathy for the poor.

My last word to you, Sir. Let all the
Opposition parties analyse the causes of
their defeat and let them shed off the poli-
cies which have brought them down.

SHRI KRISHAN KANT (Haryana):
They are routed.

SHRI A.G. KULKARNI: Completely
routed. | submit, Sir, this is the verdict of
the people. It reflects the verdict of the
people and nothing else.

THE VICE-CHAIRMAN (SHRI BAN-
KA BEHARY DAS): Mr. Z.A. Ahmad.

SHRI NIREN GHOSH: May | request

gou to call now from the OFEOSItlon parties

ecause some of us would like to go away?
The rest can avail of the next day.

THE VICE-CHAIRMAN (SHRI BAN-
KA BEHARY DAS): | know your diffi-

culty. You will be accommodated today.
Mr. Z.A. Ahmad.

To WEo Yo WEWA : ITAATNA HAIA,
i guq & dErd A1 F o9 §r R0
R’ g w1 fifmm w1, AW W
wEAE gAT 37 %3 %7 f§ 3 20, 35 @
30 ez Faar a9 598 Fonfas @ o 5
iz AaRE A § T 90 fad o, e T
W1 W WX @An AT Faried 1
e 7 f ot g W Wt AW oA gwm 3,
@ T agT T4 Aty gE B, Afgw g
e g fFmwil o7 faeee s R

ZaTE AWM T UR A5 FvEE s, 0% Avha
WEE W, THOTER IEr Gy oA
I AEE TAT O OW waTa § oW  ogm
ww %, A AATH W % T AT ST
q, A1 TR & Il F FAAT N Ay

@, A1 R W AT TRHAT AEA T AT
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[s7e #eo vo wEAE]
Wil w1 wiftr vEeT AW ¥, 3 39
@ fawe ATy g ogm awe Wi
qgREHT g1e A ge, Al e ol o
A wowT A g e fesd a8 am
gt e fama fememmr @1 apnfaw fae,
gwafyw fEsit 6 a8 g% fm W aw
5 g gy oafes wa £ v wEa ot
i ez wEAE A o® A1 e W
WETT AT #, AT TOR] TERT A7 A
agl & fEemam §ow &t wdE W
gwe @i ar few @291 @ gEwa it
=1 FEET wrE gen ot fee feraesa
W1 T Zrm s faeEanr 3 de fom g f
fergmeat Wiz wagwant o1 g whes
arr ® o wir wfeer FoAr sateealean
w1 afaer 3, T G g el aT afaw
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| #1 gwif® & TH 9@ W FE T E
™ ¥ A 97w bE e o
AT R odvw Wi 3T W
e} dwaw oow fAn g
fo

a

JIT 19

st
Licd
it

f =

wa @A 0% q9A W § 1 srear e
qrdr & w1 fnoow SE @ QYT gEel 30 0
T4 TTAL L | WF TATA AT TR AT & 1
| A Wa A% 97 ¥ TEAEW A6, g F e
0% BT AEd W T T sergewa s e,
Ffwr wrd fmar gur ug w1 wEE v wR o
| @ g g ool wdest sa fofe oo
HFER T} WT FEA A€l wE s
gy i, TG 91 W IWH 3 W arEnnT
£, Fawl W EEA TAV AR, SRS 99 4 4
1% = A wEt § o @ e oag #31 sum
i &, T uw f ATy 50 R e
FA AT | T AT owARE ot afsfemard
AT AT ZUT 3, W F o o) 5 9
T a4, L0 FTIEET TEE X pWRT 39 A 67
17 FETHTTIAT ATOTT WHT S0 AT £, war
wer A= B AW CRRY VAT, @AW wOAr
\a o T ae v § faw i o i
| wie iy ey wfeame g aEa, fm B
AT 7 717 97 Ok 39 7 (% e wEr @ 69
a7 FAEI AT BT oW (6 FEer e
FAEY AU 21 elA w0 R A AE P
T W AT Ui § TS O W
a=5t a3 ¥% A oo 3, ww oan
WEA T OUAT WEW wEnl | weEm § | afer
HE FWIAST SRR dE & | 2T OO 4
&t @4, frea dm ara © doAr w0 4 oAr
favr W oqpwr @ o faege wew 5 wer B
ar M A T 8 a7 T & g
we B AE AT Ar AT, AT IRt
w7 %7 FA1 &, WrEAl ° 0F A4 a1F 3w A &
[gtsmﬁw#\'-fmu gafaor  wrar g AT
| R, A T TS R, A e, qeed
FIW, WALA WHA FT AT 54 AT F 0
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w3 A F1 wEm AT e 3 oan
g1 &z fred o fas By om0 g A
A7 o7 frgwedl afn qure 7 3 de fowns
Foare o oy w7 o ¢ fv AT wes gw war
o zmEits Az e amafas fagg 2 afe
77 397 8 I 0% fae &, w0 ow aqre
a0 %H ¥ g g fw s o gere
|1 fafaest g3 9, 93wt § 2 =7 34w fag
dgmiar g & Adzgur W ooF W F
AT 97 W7 TE AT g9 6 ZT AT
g Al fE gAT 13w &, T gwe
T = fofeer
e gE F ATE AT 61 gme qE oA
fafer @@ 7 oF FIE ar w9 a7
T F FAT FeE A, FTE w8 e F f
o Ay fend & A Az qumoaEr 9
ATTR ATEE T AT HED QI aen At ouw
FE-ET AAT R AT W
FTAT 2, IHWT T ATH TTAREAZ TAAT B1AT
Tifim, a7 & e 1 T T AT 2 W A
T T TEAT WO EET F | AT g #7 9
fafaez gt 437 91, /7 % 41+ AR T
fam amr £ Az feerd F v # 9=
1 9 S fafees A foms @ owaw
w7 g F) 8 mmw g fv o e
w1 Arear e, fom v & 9w anE a3 At
™ ifmaEm #1 oE TE, & did T
mry o fv AW oqwm oswwr §, Wi
T OgRF FIPT Z@E wda fEae
HY OHT AT ATE W, A@fE RaE
AN FT AMHI ATE W, A7 &AL
wag7 At f wrar s # fawe g, fae
T % HE E, AT F AR Aw afa g
faedt & W I T FhaE @ g, e
TOT ATT T AT 11, 978 Sl fwara, 51 N,
77 A9 a4y 919 43 F feam, o s
T AT IMAH T, TR F A AT E | FAT
20T AT WA A0 e #E o dR 9T wme
q AFT Wy A AT gE Gl awER wiw
TR feaT @Bl € &30 F9T A AT Ew
TART qVETH A7 OTHT, §910F TURT 4w

T

a3zt 45 3 | v T g bt ) A e |
AmF qEa T for oF F3 R oAt A |
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Tz famr ) ¥ o3RI 2 wRA AT f ayman
i wrew  fafeT 1 $m 7w am FaAr
Tzt | mx A aTew fafeee g qm w
7 17 qAI ATE AE MR UAT %7 2 (4
w2 frwrey ®1 R qETF W 2 AT iR
SEM AZ AT EAE | TEHET wAAE ¥ fw
vx Hawzg B oW 3w dwmEw s Avgar

| TE WY A AT T FGE GE A ag aam
FarT 421 2 fae o = fafaed @ e |

o1 AF T30 AR 9T

1
|

® w=e w1 A WawEw & 3w orwr Eeq
TEAT T | A FH AE F | w2 5 3oz
qz o, WA, Afwraaa Jr a5 % afe
i 9T 39 % W' awew FAv . Ar Az
oz w17 7 ouifae § #=% ¥
HH TT EAT £ | WITHT FEAT TR, wew Al
fremmma m afafsamrd Hfamea &, =0
AT FEAAT AT e | Hw ww frafea w
97 4 f&oww g7 7 g v ¥ oard
A E Az 2@ A fA Tav A avam 3av
T AT ] | AR AR, FE&T A IAR 45 T
x1 ATET 7 AF | §H ATT AT A0, 955 AN W)
st A1 gr o JfE faeger i wifam w7 A
TE F1E W A & & & fre i afe-
A9 A 21, &% vAnT Ay faa, FAET & ara
FT W, 57 ANE H TAWE F 0T TAT A
7% AmTHT frem #1 wifom # o ww
@q % 741 TFT "wvw F, &7 s AEA 79
et a0 o1 72 & f% gw a7 350w
i o &1 % FEar & 81, A gdr #ei,
uTgET 9T ET W AR 479 W, 9ey Az
a9 A & ) w A famr g 2l
a7 uyre o wmEm fwogn aw At 5w
uge e o AT AfAT, ®wE fAfrmT @
7 4 wigwon W wFw 8, faagd amT 2
afg wowr 47, A1 foe w7 Afaw w7 AT,
AR AT AT, AT ATHATT WITE A4
mi 2, favvie | g ¥, S0 AR,
A% Tgred, I 93w ffaw 1 4 ferai
¥% o7 a1 #7 4z 99 4t f&7 qmgr #0107
w7 Zn fr o 98 W% 31, 9 0% 4, A1 0
WA W A9 FORT ATET | AT A
frafas o aré fr 3 az @ ®A0 I E,
e & qumn § & g agt w0 2 5 9w
U WA § AMT GER 3, AOTTO Faw

T
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[zr0 do mo wawz]
¥ AT SwA ¥ A T # s 7o
YT gt sl o =ferr qrE it Faar =nfan,
wife a7 v Az § W7 ag sl g e
war at e w99 w0 g stz a
qET |EA qrEAr |

o AW ;W7 IR A N TE 8 7

o WTo Yo WEWT : TIT HATH 77 HI{a1 |
s T 7 g, b |
Fe & Far arar @ Cfafear fae aear

= =

a1
g ds S e dwg w g e |
st stz oA St aEAE SR
i | 91 Mfewee 37 dfedy o g1 a7 arFm- |
arq E T, AT T ZOT) 7 ug FEAr
we fF W 6 A oy o
F47 ¢ 94 85 qfATG F gy 7 fagemd |
T WET 53 TSl gAafezad uden § | A1
TOTAT AT T 8, T T q6F i | 76 -
G &1 F47 FF § A0 77 w7 w7 ani
FE GE W TR FmEe g oA A
T W T gw R ogvE § gENES §
famars 3991 Fa7 w4 & fau #=7 3Im)

JuAETEINA &1 #A € | § amme n
USSR F A6 FT FHEr FET AOATIAT
q FEAT TEM ) FW mz aE WA fw |
TR F WY AOAATER TF 5 ) T8 TAT
AT | WIEA MWl A% AWAAITH AET
EUI, WA AT AW AF AUEETET TE g )
T At aga § I § fawwr s aveen
F7 A% £ | A AT FAT wT
T g #, 397 W a8 vEm F, G we
A & | |1 AEr fear s PO fas AT # A
AATES FET AT AFN F | AWAATEAI
G HIT G AT G719 6T 6] wIAHL v
gu & AEWEE AT S AT 2, 9EE 8w
WIEl a7 d TRiEAE SAT A7

T W A e e § o feadr
wrE e &1 T @, wgEe @ g,
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wr & 73 § sgeww o Ao
FEANA K1 HAT TEAT | WVT WA A A
wATA &raal &1 g oW # grew fufaee &
IET TEW ;WAL W KHAT KT OFH AG T
a%1 At @y wfww g a0 g A

lﬁ'ﬁTﬂﬁﬂﬁiWﬁ araHT—f T At

am AT g, WA A A s oww gi
TE | wE § oqR A g, v i At e
v, T T i 9t T, w 0% AveET
1 S, fare & avw # A GET 1 AT FET
a1 a7t AT &, Al A1 THT & FAL g A
g

s o do WA (IFT 4IW) : FA AL
liEERcEuscRc R R U
Gy oa7

st g fag WeT : G A wEar £
o Weo Qo WEAA : ¥ AN wEfawA TE
AT ATET E A

sl o wto wewel ¢ &% foor & a2
o Lo o Wﬁm#‘lﬁﬁﬁ
SEAT W7 FFAT BT AT TAAT FEer o & fn wore
IAF] A TH AAT FE AV AT AT ATHT 0,
i arf w2y wogEr daoEnn, e e
AT TENT | AT RYAT K TH A 6 A0 ay
FA T W Gn AT 9 gy A1l T T
qzil & drggad &1 & s fes, ofawe-
w1 41 Zrw A fay | g G 71 efame
FwAl § 917 ofusesaq Fwai i | 9. L.
Wt Qe o 9| : HF AT o1 AT =T |

o Frwo qo wgwa 1 TAlAT & w7 7 e
#TEAT & AT O WO FIF A0 o oy
A21 &Y oAe7 W WoT TART WA T4 OF AP,
o ared e a0 smiwr § g
EH AMAATEY W FAltw 2w A § o fvE
i1 fremar s W I /i A am
FUEA FI, I AT FIN T ATIHT TATH
¥\ £ ar a7 9rTer T a9l a7 e
®1 HF F1 1 IR WO @ 06 T, oF
wYee aam, forsr gn aweawa w1 A1 At 5
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T aFE, WA K Feaw T4 H 0 |
fom o & @ T A W T 8,
I AL FT T2 A wRi-wgl 8, fea-fe carge
ar, fow Wz T e o, gEwr afvEfe
% AT RIS ¥ 17 AT F AATERT T (AT T
TR A e ae fe e 91 ame
#, faedt o o o1 = S § 57 a0 W,
@ dwwa & afo, & e § oafa
WATET AT T AT 8, I ATET WA
a9 AIAT B, F AAF! AG-AT FT Z9 G0
9 firmd 7 oA § queeT €, 0% wemr
g T W T—aEd & o wE, it
FHA g9 & 217 ¥ fAn—an Wi i gl
I FIAE] B - AT W A AT O TG
frtt it 11 &1 7w G o s St
w1 fw oaw & & fraw s Awar 2

R ag semeTe g FT G909 2 | NI 9T |

fuferze fzay 1 #=1 2 fF ew smPTATIHE
@ HATE B AT | AATPTTHE B A A9
& T WTE AH WA AL E, A T AT A0
ATy F | O T ATEEEE §E 4 wmr 2 7
a7 FATL T/ W v awr A fawin
g9T B, IHE T WAUSTAGHZ ST AT A
T ¥ &7 g W7 ) A W sAemaaE F#57
a9 gATE v W & ag uw fan dfvefaen
1 wrg &, WErE A7 et e g g
T T ¥ m QAT TOHE W GIEE
FUT 1 TR 77 Adrar § o g 3w H,
ATE] K ATATR ¢ AT FATEATAS 9F 57 E |
70 T WA Al TwAT SifET | TEEI EW
frra a7g & T | € g9 A WiwE FATC AH
#, 70 waifaw o e gEre 9ew 7 17 fafa-
T WA HATEATIE § ) 1958 § w4 3
frfae surE T gaTe qew § 4 61T 39S
aTE § g7 AT T {e® § FATETATAE F1 AT
ATAT E1 AT | UTH FUTE WEE H WA
fafeer aom o wwUIETIHE 9EAT AT R 2
HIT UAFET FW K Wl WATEETEaE 371
AT W8

e qTH W AT AR A aEr e fE o
T § frae a7 dum o o fasdr @
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AT F a7 Al & G far o sEn
T AT A O e w9 fRar | g g A
0 AGH & AYAAG A, 2T oA & dywEm
T fgem fm ol wrsr &1 TEAHz w1 omEr
frar | zafaw & uw g 5 w9 st a7 99
T 7% T O WA ATl A T 3§ i
feemr famr | ww wE AW www AT ogw
4T T £, at @ feaudtee @ a6
gAd wEE | oA | B e 9T mm
U F At 99 @ 2, faw A ¥ q -
ST g1 W E, T e 9T e Ay 99
FATEHE T T3 F1 ATeq F74 7 0 Z7 &
# gz Adl wg a1y % § @27 ANt
WTeT T T | FAF A OF g 990 TATT 2 |
W AT AT 39 FT THATAT 7 570 720 grm,
W A T 9 aw g, gfmrd a3
&1 AT A, a9 A% W T 4T qTEr A
FT &4 Tol BT OART £ | WITED wE fAw
TEEI # A9LEr AT gn arfw oEr gve-
i gart & § W 72 1 foaw a7 -
Fuil &7 ¥ oo qF § Tear d, €T A0y w0 o2H
o1 AT AEE il e S gy A wifew
weAT Fifem | o A £ s 1 dwgE daer
g, WE g% WHHT HAURETARE 8, 99 w4l
a1 fam ey s sifem | o7 a0 & S
w1 foyer < gH AET AT & AT T ETH 97
oz AT AR )

{ |TR AT I TE A K 0% A=l
i Fgm e g w97 7% wm esfafee-
fog wofrdy #t, AT GTAA AT A1 wEET
&, St v AT TP R, SEW AEel Ael s,
A9 T% WTTR] §F FI9 9T FTHAET  grfAe
TEF 1 wwEr § A "vEr Afet qm sy
a7 g1 g A T o A A Few s oa
arr AT 7 g, fraR s=m wm # fe ow
i Arorferes T AT 2, A1 FH A9 a0E
¥ dvae Al g wnfwfrres & s A
TA THAT & | Tl WA g2 G AT
At w1 fawm faan Wi 5 @ § oA g
¥ ug il g Gar @7 4 1 6T ZEI e
H ot wrioflorde WX HTEoWoTHo ATHI
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[zTe d7o mo wEw7] '
T A &, T A TAAHE WAL R qAT @ |
2 #Y7 WITAT T W AN ZWC D TH A A
HITHT A0 FTAT Z000 0T A% FEI WO AT
BT W AR A% AV e g o

17 TE A0 F gl J 9 a7 o g
ST QI HEIITE aFAT A @ A wEm
HET OF ARy F47 #7 | famm oo
#r avAt & g e e ar v B 8, a9
Ha 9T AT N AW E

Wl Go Gte AR 2 FINT & A 99 A7 2
e

ﬂoﬁ!wﬂom:waﬁﬁﬁﬁ
it 3 a7 aw A vafafrefea s afaes
ar, a7 AT ArTEAr aré ¥ F SEEmE A4
(Time bell rings) & o= foqz @ =
wE T FA I AT AW W T Wi
Ao faw fewr B s 4w &
arfza | aifagmiez & o dRe § SR aW
srsn fwfaeee iz ®1 w@am arfen 1 gAe
AT § w5 Saw & @ &, Afer T
am wEr e & 1 wiET e osEem uz ? fa
mzfafarevm fram aw=<r & WY @19 7 e
L AT gH A0 AV A9 afeEarT e g3
a7 o TOAT AT GORT § IR AR FIAT 00T,
e ag w1 oAt Averd @ 92 foamara |
T AT 2 1 4 WO WM AT AR AT
&1 ®1E FTH UTY FEAET ATE, AT GEIY 2 TR |
frowaa az grn f w2 agn g1 s faen
= % 7 &7 fory @@, G w oA ww A
ag fam o, wEifAT 9% = %7 1,200- 1,500
=t far arar & | g aewt 7 gw 3 2 fw
q ST ¥ W0 499 & | Y21 A1 S9-590A ST |
YT AT UT GAAT IHT A AT WEw WA )|
e At AT & azA o @ A |
areaaw femne w6 gFi; st 0w T |
M F g dmdsea i

& drfm A W owgm s
INE AR AW FT W) UwAT ® T H
8 a8 waaeft & Ave T v | 9 g
¥ arawarar §an amA, AvAe gfvet # odng |
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RIgA A 774 § SR GIIT I 1 g wHTA I
TIE A0 L, AT AITW T AT T 7
W YT W FEAR T AR & A o
w7, AfeA T A8 g &, w4 1T v G
THT 397 FAy o, AT wATE O g (g,
it #@l Ay F f'ar ) s we & e
=ifaw | %3 F fo2 gu & §, foram s
qu w7 &td efae w4 2, dmaawawza 2
f& |41 g1t ®E F 49 |

= AR st "GPy 2T TR 2 o5 A
T

«NT

Wie ¥ Go WFRL: A1 (Fraerasd G407 2
FTE] A & A TEAT T WY O
6 (@ATH T&T TEAT TEIT AT A1 ZATA w1140
TR A AT | s T A0 09 290 9ae 0T T
I 7, W AT 1T, FIAT {4
|4 UH A A Fa g Y, YA e, A7
WE WA §, AT WET § e /1 AT
qzar o fear fagra qrEf &, qewiar ® awioo
# af afew e A1, gw &7 werd & fao, an
A T e won 73 aedw giey a0
WA F AN AT AWt e § 3R aui
AT TET, THE U7 & Y T A 7T A6

ATaTY

THE QAT ZH TS AAAAH TIH U 5300
GE T FEREGIAE q9d | W e
w1 aqraeT w1 wezfemw wor & A g A
AR AT N TEAA F 1 WA TZ AT E
FHT ZATE AT AR AR 8, 7 e fE-foam

it feréar awt < v £z e @t 92 ot are)

To H¥o Qo WEWE : WY 5T ¢ 1% F%7 (7271
3, @ 41 A g A 3, faed €1 A
T e A A f # frar &, W e
21

U WA §TE AT a7 A ¢

o Ao Go WEwT 1 TPA & 5w 7=
AL \ZHTTETT AT, gAE Aty AT 2
T WY T A, A1 g A wrE A i,
FAT wYH AT R, feegEIe A ey wraar
oftdft & 1 77 @ a0 WY 9 wrwE 92 @ i



81 Motioi: of Thanks
1 A a9 o e 9@ wm o S s e
7 ot g an A woan g, e g £ s
¥ e qars w0 £ AR GEem A At
TawifR A F AT aE wAe s @
(Time bell rings) # wamr @@ @,
¥ it @rdn faae ® s e g
& wrdegueA SO & oAt § % @
A9 A R TOUTHT FT GT ET, A
TAT wm ® (A0 wEEaE w1 4977wt
A1, FAF WATE FAAT B |

i &, wEi v o At A 88
awsar g f5 w9 -3 weut 2 & o gy o
a0 QT @ WY A% WraeiT 3w 73§

17 FR W GET AU &7 R OAAAT § SR |

aari A AT AMH A srAa & fan
wegfors & fam = o 2, & Iv@ AATA |
FEAE | THT F AT EH OFAF WeEAT 57T
# T T T ST, 3 WO A S

TiET ¥, g gAw arq FrEt g foee we qa |

71 oA ¥ i A7 fegem % weae wemaa
WrT HWE E1 wrEe G TH1 AT w0, o
TTFATAT AT, ISR wAAT F WY
sgar AT AT @ d, i se g MR A
At %% 1 iy 0w e S| e § e

7w frema & e ow fow wyon o gwrT |
AT, Geedl fomen €0, gae o /e T i |

safaefie area 43 w1 wE af i &

wei A% 519 w0 oA #, § awman g fw ats'rtﬁl

S g fErer 2 ¥ AR omet ¥ owrsw
fafrer @& W WE A ww awd |
it & g owrw fafame &1 F =&
WAl ATA TE FAWA F O H Twer e
weoy fgdma waven 7 fo w2 1 gemew 2
f& gATE AT ATee o 21 ) Afw 23 e e

AT FEAT 3 A 7741 & farers 71 FAT S 97,

TR, IA T, 7 A, 7 A A
WO Fe F v a7 FwEa & e ol o ad
ATHY, IHR AT A5 AAT 1 AT weT i AT

7w o a7 | P |

AT T GATE W95 ARAET g1 A10E3 [T WE

[24 MAR 1971]

on President's Address 82

| fort i it =7 % wiefoe o anfeir; sdife
| 7 3 AT T i e i
]w%ﬁ*?ﬁﬁlwwﬁmpmw
T8 & AT A9 & a1 W a1
lmﬁmm @ 07 AwEETE Fe
i%xmrl
| g araamg Ko 7 gt w1 gadr
| ufAeTe ATEAT E AT g AT WT9ET AT
| &1 ary fagaarm ¥ gwiver g3 wifew w7 =
- fF ay wr wrEE A 6 ) AR A
ura fas fageam § w1 afew 97 theen &
| WA A AT R | W T AR W WA
FEATHT T AG ZH WIS WURT SrgAl TifEd Wi
FH T WAL {47 T gWIE w TR 0
ifed | 3% o0 ¥ w2 g% tfaar § ey
| wr g B ag v awier o e e
U AT ATHE T FE & BIE IR AR A
| a7 |

a”roi‘rowuﬁﬂqﬁf‘wﬁwéﬂwﬁm
T EaAfzw fofers w1 o @ P
'|ﬁ1ﬁﬁ¥lﬁﬂ§lhgﬂﬁftﬁ'§l
AT ZWi A I wram % 41 2, Al 3
FUET ATAT @1 A & 4 A1 afesi aAr
#1 gwAT § A% 97 IAE A gEeu Aree
A1 A w8, A ogw ownl Agc IEwr i
fofrom %7 & g0 Zanmfos fofew
'. famas At

34

ga

__a%é

HEFT P A

e cic |
| W qAT AT
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[E10 @70 o wzwa] Wt e dlo  WW: WITRY TAH AEEA
ST WYY FECA AT GATAT AWErR W1 FN, g5 a1 AEf 0
TATET EA & AT ERfAd Al g A ) o
o frism mwt @ owid &

wwad & qon | owafaa oA aifen
e W A AaErd § oAt F F FEer g
fe #i a z9 g wrUEr ¥ )

oifar 4 # for sgwm & &9
u AW &1 SAar oA faw s
aifed, s e &1 oaifEd; wifs s
g @ ANEET, 9 AT wse q a
faar & s g fegem &1 @ @
et fagr 2 1 wiFamiiz & WET oS T
gEW & g, Ae I FEA F &, o fawEnr
g T gwr ¥, S gemmA gd faem @,
I FF< F OF A% g F 9T gw ouw
a1 fggem awd |

THE VICE-CHAIRMAN (SHRI BAN-
KA BEHARY DAS): Mr. Jain.

S TEITORY : §F Al AAGT 98 W
5
L7 I

oawrgs (4t atw fagr aw) 0 ag
mrad o § @ {09 gy e T oam
Eri

ot gaAToEW 1w A g &6
WY AORTI 9 W, &1 %1 WIS
| AT qATE

.SHRT A.P. JAIN: Mr. Vice-Chairman, the
President's Address covers a legion of
subjects but | propose to confine myself to a
few highlights and to some of the important
questions raised by hon. Members of this
House. | will begin with my friend, Mr.
Bhandari. If |1 remember correctly he said
that the Congress has selected the symbol of
the cow and calf because it has an a%peal to
the people of India. Yes, we did it because
we consider the cow and the calf to be the
symbol of India's prosperity and since ,we
are committed to banish hunger and poverty
it was but appropriate that we should own
this sumbol. Now | saw.

Wt wm fag awi (3T waw)
T & UM WTAT a1 FEr |

a1 TAewA  FHEA a4 fFEn, ogA Wi A
TN

THE VICE-CHAIRMAN (SHRI BAN-
KA BEHARY DAS) Mr. Jain, will you
kindly look this side ?

SHRI A.P. JAIN: Let them interrupt, |
like interruptions.

THE VICE-CHAIRMAN (SHRI BAN-
KA BEHARY DAS): You may like but the
House may not like uninterrupted
interruptions.

~SHRI AR JAIN: | saw a handbill pub-
lished presumably by my friends of the
Jana Sangii. At the top of it was shown the
Congress symbol, that is, the cow and the
calf and at the bottom was shown a butcher
killing the cow and the blood dripping.
Now Is that the type of thing by which.

st weaTer W (TEY WEW) : % W
afmar off 4t firme 2

SHRI A.P. JAIN: And there was also a
sketch of Mrs. Indira Gandhi shown on that
handbill. Now is that the txpe of thlng
which would endear them to the electorate?
Is the electorate going to vote for the people
who want the cow to be butchered ? There
was another interesting poster published by
the CPI (M) in Bengal; it had a humorous
one. It showed a cow and beneathit was half-
naked Mr. Jagivan Ram the calf and the
Prime Minister shown as milking the cow. |
can understand its subtle humour though it
is guilty of 'suggestio falsi, essio veriXX
shows the untruth but at least there is some
fun in it but where is the humour in Jan
Sangh's handbill. They preach rank
communalism. I will end these observations
about the symbol.

Now | was struck by an observation made
by.

s Ao Fo WWEARL  (WEeg NIW) -
3z AT uv FAEA fF we =R & fEErE
3 oqar wm ?
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SHRI  PRIM MANOHAR (Uttar
Pradesh) : | was a statement of fact that,
cows a <: being butchered. Every year
according to the Go Hathya Nirodh Samiti
you ar- butchering one crore cows in our
countn (Interruptions).

THE VICE CHAIRMAN (SHRI BAN-
KA BEHARV DAS): | won't give you
permission tc interrupt like this. Mr. Jain
you need lot reply to them.

T AT> Fo AWAWFL : IF ATEA 2
far zw 95 7 & 1 wwa F@ &
fergf 81 o ag wmwr w7 T R
W WIF TATZT FT HT FT N |

THE VICE CHAIRMAN (SHRI BAN-
KA BEHAR ' DAS): Will you kindly
resume your s peach ?

~ SHRI A.P. JAIN: | was particularly
interested in some observations of the
previous speaker Mr. Z.A. Ahmad. He
referred to th question of prices and 1
think his obserrvations were very relevant.
In paragraph 5 of the President's Address
the question prices has been dealt with. It
is said the »

a3

L=

"The wholesale price index is now
approximate y 3.4% higher than the level
about i year ago. But it I1s important to not
that amidst this pressure on prices
gog(ggﬁain prices have declined by about

. 0.

Mr. Ahmed talked about parity in prices
and | am on! of those who completely
subscribe to that view. Now, here it is clear
from what the President has said that there
is a d stortion in prices. That is why the
food prices_have gone down, but the prices
of industrial Broducts went up. This
disortion must be removed. | am sorry to
ay that in this Address | do not find any
iroposal for the removal of this distortion
When the spokesman of the GDvernme it,
be she the Prime Minister or be he some
other Minister, speaks in the House | trust
hat he or she will explain it. They should
give some details as to how they are going
not only arrest the rise in prices but also
remove these distortions.

Now, Sir, M r. Z.A. Ahmad also referred
to the progres Ive forces and he suggested
that the Congv ess must come nearer to the
progressive forces. | fully subscribe to his
observatior. but there is also a proviso_to
that. | would d like these progressive
forces to judg: things more from India's

oint of view than abroad and that will

ring us nearc . It is necessary that they
should also re .rient themselves to it.
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Now, Sir, coming to some other points
raised by the President, the linchpin of his
Address is unemployment. With it is the
connected problem ‘of population control
and the removal of poverty. So long as there
is unemployment, proverty cannot be
removed. Now, Sir, there are cortain very
significant facts about the economic situta-
tion of India. The first is_the impact of the
postwar doubling of the birth-rate from 1.25
to 2.5 per cent. In the decade between 1941
and 1951 the population rose from 1.25 per
cent per year. In the next decade it was 2.5
per cent per year. In the 1950's and the early
1960's there was pressure on food and now
these of the postwar generation are reaching
the employment aFe and there is, therefore,
pressure on employment. Failure to take
advance_action has led to the present youth
and social unrest. 1 am sorry that in the
Fourth Plan the Planning Commission took
a rather, what | should say, complaisant view
of unemployment. While the previous Plans
were giving some figures, may not be correct
figures and even erreneous figures about
unemployment these figures, however
faulty, served' at least to highlight the pro-
blem of unemﬁloyment the Fourth Plan
admitted that they could not identify the
criteria_ by which unemployment could be
determined. Therefore, they appointed a
committee and, as usual, when you refer a
matter to a committee, nothing comes out of
it. Instead of fighting with the problem, the
Planning. Commission just slurred over _it.
Perhaps it was _for that sin of omission if |
may use the Gandhian Ianguage the com-
mission had to go as a body because they
had slurred ever the problem, the most
important problem. | understand that the
Reserve Bank is now making certain studies
to identify the extent, nature and
implications of the problem of unemploy-
ment. | do not know what the findings are,
but | understand that some report is under
}h%_consideration of the Reserve Bank of
ndia.

Whatever that be, the fact remains that
the criterion of unemployment in the West
is not applicable to this country; unemploy-
ment here is something quite different. If
this problem has to be tackled, it is necessary
that intensive and correct studies must be
made firstly into the extent of unemploy-
ment. Mr. Z.A. Ahmed gave some figures,
but they are not dependable figures. So
correct figures have to be obtained. Then
the nature of unemployment and the econo-
mic implications of that unemployment have
to be studied before that problem can be
tackled. The brief observation made by the
President in his Address is not enough but
immediate steps have to be taken to make
studies. If I am permitted
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[Shri A. P.Jain]

to make a few observations, 1 would say
that firstly the worst from the
unemployment exists in the countryside
where according to one of the reports the
average annual income of a labourer is
about Rs. 120 or Rs. 125, per year. Who
canlive on Rs.10 a month ?
You buy a _cup of tea for
four annas. It is just equivalent to two
cups of tea. Who can live on two cups of
tea a day. This problem can certainly be
dealt with. There is plenty of work to be
done in the countryside. There is plenty
of people who can do the work and it
does not require any foreign exchange.
So, an intensive programme of rural
works, buil ding of roads, irrigation,
drainage works, work regarding soil
erosion, etc., must be laken in hand
immediately and on an exten sive scale,
and this will of course require rvisor
Staff; it will require engineers; it will
require overseers, i here is a high degree
of unemployment among the engineers.
There is no reason why the engi-should
not find employment there. In fact it will
require a large number of educated
persons. Anybody who has some
education can work there. 1 do not say
that they should be paid high salaries or
even the normal salaries because when
we are dealing with a social problem of
that nature, the salary may be just
subsistence, In short our policy should be
that no young man reaching adulthood
should be in a position to say that he was
willing to do nation-building work at the
minimum wage j or salary but got no
opportunity to do it. May be we may have
to postpone someof our grandiose
BrOJects in order to take up these works

ut it is well worth doing. There is no
need of these pilot projects. These pilot
projects often delay the implementation of
the scheme. We have got more than
twenty years experience of unemployment.
So we should go ahead immediately with
the imp'ementation of the scheme rather
than defer it by having some pilot
experience and then going in for actual
implementation.

1 want to refer to another thing which
has not found a place in the President's
Address, and that is about the public sec-
tor. 1 suggest that a quick survey should
be made of the chronically uneconomic
public sector projects and they should be
reoriented and %lven new management
or, if necessary, should be closed down and
their assets transferred to more profitable
put-poses.

I have a particular instance in my mind
and that is of the Nangal Fertiliser Plant.
1L is so uneconomic that if all open and
hllddten subsidies (that is, subsidised
electr -
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city etc.) are counted, the cost per tonne of
fertiliser producted in it works out to 100
per cenl more than that of the modern
Indian factories and 150 to 100 per cent
more than that of factories abroad. The
electricity, the buildings and some of the
equipment used in this factory could give
better results if used for some other
purpose.

All pub'ic sector enterprises should be
made autonomous and made to compete
with other similar public sector units. In
the name of coordination and pooling, too
much inefficiency is being shielded. If [hey
have to accept some social responsiblity
which comparable private sector units are
not obll%ed to bear, the public sector units
should be given some concessions and
facilities openly. But they should not be
spoonfed in a manner as they are being

one today.

Another important subject to which |
would like to refer is the population pro-
blem. The President has dealt with the
p%pulatlon problem in paragraph 14 of this
Address. He says:-

"The results of the new Census will be a
grave reminder that the Family Plannin
programme has to be pushed forward wit
much greater VI%QUL This programme can
only be fulfilled if it becomes a movement."

Now, Sir, the last census also gave us
that grave warning. So there is nothing
new about the census. It is obvious. It is
visible to everybody that our population is
increasing at too fast a rate, at about 2.5
per cent per year. If you take account of
the normal price rise, it comes to 1.5 or 2
per cent per year. In this year it has been
3.4 per cent. The two added come to 4 or
4.5 per cent, and that leaves out of the
gross per capita income increase of about
5 per cent, barely half to | per cenl per
year. If we go at this speed, we will take
100 years to double our income. The words
is not going to wait for it, the Nax-alites
are not going to wail for it. Neither is the
modern thinker nor the modern scientist
gomg to wait for it. | remember-the other

ay I was attending Dr. Barioughs address
at the Vlggan Bhavan. He pointed out that
there are barely 37 years for the world to
control its population and to adjust it with
the means of fproductlon.. After that things
will go out of hand. India, in 2000 AD or
there about will have doubled its
population; and once we double our
population the economic problem will go
absolutely out of our hand. So we have got
some time. We are not as yet on the brink
of the disaster. But unless
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we take immei iate steps to control the
population grow th, India's future is very
dark. 1 am sorry that merely saying that we
must conve-t family planning into a mass
movemen takes us nowhere.

I trust that when the spokesman for the
Government speaks, he will give us somee-
thing more cor rete about what Government
have in mi id for controlling the population
explosion which | consider to be the most
dangerous for the political, economic and
social spheres

| want to reer to another observation in
the Presidents Address. | admire that
observation. | like it. It is about the Voters,
verdict ,n the last General Elections.

_"Witr that verdict the period of
politic; J uncertainty and of the
menoeuvrc ends."

DR. K. MAI HEW KURIAN (Kerala): It
only begins.

SHRI A.P. AIN: It does not. Rest
assured. We lave seen far too much of
defections. Ir. Chavan, Home Minister at
the timi, talked of a Committee appointed to
ceal with the problem of defection. He
decried the defection here in the House. But
| am sorry to say they were empty words.

SHRI N.G. GORAY (Maharashtra): That
was when he Congress was defeated. Now
they are \ elcoming it.

SHRI AP. J. <IN : Please do not inter-
rupt. | respect sou a little too much.

SHRI N.G. GORAY: | thought I should
remind you of it.

SHRI OM MEHTA: Suppose one does
not like the ﬂrogr_amme of party and then
goes to the other side.

SHRI A.P. JAIN: What the President
means by this bservation is_that the de-
fection as a usiness proportion must be
ended. Nov we have in sight the end of
these S.V.D s. The electorate in its wisdom
has dec .ired in unequivocal terms that they
want stable governments.

SHRI LOKAMATH MISRA (Orissa):
Mr. Vice-Chair: tan, probably Mr.. Jain does
not know that his leader in the Orissa
Assembly depei ds only on defections. He
has submitt. |1 a lilt to the Governor.
Depending on t lis he is thinking of forming
the Ministry.
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SHRI A.P. JAIN: It is not a question
of any leader. Whether it is the leader of

your party or my party.

SHRI LOKANATH MISRA : Dr.
Harekrushna Mehtab is the leader of the
Congress (R) cParty for the information of
Mr. Ajit Prasad Jain who seems to be a very
knowledgeable person. But presently he
does not seem to be so.

SHRI A.P. JAIN: | accept my ignorance and
Mr. Misra's profundity of information. The
fact is that there must be an end to these
defections. Nobody should be encouraged to
defect whether it is my party or their party
because defection is the worst malady not
only in this country but anywhere in the
world. Now the ﬁeople have given a definite,
verdict that they do not like shaky
governments, these S.V.D.s, they want to
%lve a definite verdict in favour of a party.

nd fortunately such a party is mine. That Is
not a phenomenon peculiar to India. It is to
the whole of South Asia. Look at the results
in Pakistan. Mr. Bhutto ﬁpt a majority of
80% in West Pakistan while Sheikh Muji-
bur Rehman got a majority of about 98 per
cent, in _East Pakistan. Similarly, Mrs.
Bandaranike got a majority of about 75
percent, in Ceylon. So the electorate in
South Asia is sufficiently alert. They know
what is in their interest, and that is one
reason why they have voted so and
massweg_/ for the Congress and its leader,
Mrs. Indira Gandhi.

Therefore, | am glad that this politics of
defection and shaky S.V.D. governments is
coming to an end and we must take
advantage of it.

Mr. Vice-Chairman, | will not give you
the opportunity to ring the time bell. The
electorate has reached maturity. They have

iven their clear verdict and we must honour
that verdict . If we have any respect for the
electorate, then my party and the parties
sitting on the opposite side must end this
game of defection and there must be table
governments with sufficient strength to
serve the people.

Sl YTAATOMOY (T 9w (g As
g
w1 Awrom (gfvwmar) o swwistr oW

& v el | %1 W Qe e

FTRVTTS (ot o= faprd o) CEN
oI
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THE VICE-CHAIRMAN (SHRI
BANKA BEHARY DAS): Do not anti-
cipate what he wants o say. Now, Mr.
Rajnarain.
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SHRI SRIMAN PRAFULLA GOSWAMI:
On a point of order. Shri Rajnarain is
defeated. The public has known that_he has
been rejected by the wvoters in the
constituency. He can now deceive himself,
but he cannot deceive Shri Rajnarain is
making all these false and mischievous
allegations that the ballot papers were
‘ stolen, etc. Instead of saying these things

here, he can file a suit in a_court of law, and

prove to the court that his allegations are
| correct. He knows that if he says these here,

he is protected. But | protest against that. He
| can deceive himself not others.

| THE VICE-CHAIRMAN  (SHRI
BANKA BEHARY DAS): This is not a
i point of order. This is an interruption.
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SHRI G. A. APPAN (Tamil Nadu):. 1 have
a very ital point of order. He cannot raise all
these false and malicious allegations on he
floor of this august House. If he has anything
to say, let horn go to a curt of law. Sir, let
him realise that the me of the House is very
precious. And let him adhere to parlia-
mentary practies and say something ve
valuable. Let him not try to steal a marc
over bets in getting wide publicity through
this method which he is showing.

THE VK I-CHAIRMAN (SHRI BANKA ]
BEE \RY DAS) : This is point nota point !
of order. . |

SHRI G. A. APPAN: This is really a Ii
point of order.

THE VIC "CHAIRMAN (SHRI BANKA |
BEHARY DAS): | have to decide that. I wil |
olnlykrequest Shri Raj-narain to look o the
clock.
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A wem feet mwfa 7 & 20 Asw

[ agdt grr &t gE At 39 A F e

S HEl 9T 41 97 F9 39 G w1 A
At w6 oo G o §
% Avqifan Al & w7 qUEA A1 wEA
st qut 1 & e T A1 o fam o A § oA
a7 A A e ART W ATON AR A,
form %1 anw gd Y, 39 WA w1 A q T
a1 9 A G A o 9 W
e w are § 591 W fae @ f fa e
# T TR WAL F1 CAAAA FHWA § 9% 9T
T AT ATAT B |
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[ rsreE] ]
drae, & I 9T WY 9FTAT FEC A g OA
& gT w14 A § OWW STAT ® 4 A &
A o &1 e i) & a aga & she
sit w1 we qare § i wfra o A oaga @
forezar & \rg 79 & =avq @a O frvea wl
®T1 aw FAH qNE A g | ghEe o
AT WAt I | wAAr & A, F sfew o S
ATR T WY WEZWT ¢ TURICAT & e
farcar #t wanént w21, orafet & difaat 227,
A1 A T A4 /iw AT © O seesT 37

TG WA € AT RS & 1
{(Interruptions)

&Y AT At §w o awe @Rt o

[RAJYA SABHA]

aaTTe ol qTET &1 @RP 0% W= o # FEm
srzar g FR A arE F s # gnowr o
W ot ove S oEma R R omEr ooz oEm

e & A oo 1 A A7 75 = AE A
farre = 7 # e A i 57 zAww 9T 3

#1481 arre gaeE e v foEeafrr g

arae vgEre ey deEwd o w":!
AT T AR fF geaad s e
ST AATEAT AE O W FOR AH T am
AT § TEE 3 T vema fwar, @ S
& marw (o B & 307 7wt W w7 T
<uﬁ¢wmwﬁiﬁﬁzmﬁr&mgéﬁﬁ‘
g1 war | a8 & agi 97 e o etfeae g |
mﬁﬁ'qﬁmrﬂ&ﬂhmtwﬁmﬁ‘
g WEF 4 #= 07 faeer amad 5 737 |
e e cinip i e A ‘

ot QAT T AT TIHATIET A AT l
FIEEEUW & T AFErET WAl W) 84T
Wor. {1 siEET ¥ GuAr sifzn ar )

THE VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN): Your time is up.
Wwo minutes more.

o} T TR #1 arae Sifad,
9 AE ST | W R FY g E
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TGN (1 WA W W) @ "
FIHTET |

=t Ao fee o e wwe w0
Tz fET ) W wArE ud ®ifad 1 aua
Fa AT P, 80 FATC A2 91 F | A7, A,
a9 T 9yTF FI 4-6 2 92 7 T T AT
T AT AT FZ Ao FTo Mo WHAT T AT
W T gave TR v aE A, adr drer
dzo we waWz AT FET w1 F qAT T WA
# i greftT K zardt AYfat § ofesa w@n
gEr, gavT uer #, Ay §, W Wil 99 gmA
gl frar & =7 mer g &, . gfr A

= g ET wAa § A gifrmr g ama
W42 HET R, FATY WA W EEr 0 A
A7 A @, WOW TR EA A, SR Tea-
YA § G 479 B9 A & 1 ww i §

#t =T B, o A1 R 2 0w ard A e A ‘ $orerdy A T, wT T ¥ e 7w,

afgsmr @ 7 |1 79 wias g ge, gaa
AT T AT e awErey fr o, A

| i - -
it gt arar fw ofasy a7 oo Sy o o

M g2 A #1 AT | gafaw oW
Faen wred 2 B 9F Bz &97 a1 A (6 a7
g Al &1 &, I AT mrAT @1 AErd W
gawt 21 #, femet o wam & faw o
g A1 F A AT, WA A

st wr W -SRI & fAo
A T 2 1

ot TERE ;. 08 fAoien Ty, SvAeg
wemi &7 amr g, il &7 giaeamer
W TEE WA HAEGAT | A G E
I = #ie oavw a9 F aont § 3% & g
Trgafy g1 ufaar 2, 9 W7 R T e
g wrr ) T a7 o 2, e feer A
TET B, 919 qE ) 2, SR 9w 5§
AL T 8, AT a7 W E, 39§ A S
wrf e & 7

ofl W \gaT: g TE |
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Wt e K agn ' oaw 5 e
HEAA AT FE At 3 § owre zman av
faar mrr = woen w7 wpeT SR g
fam g7 #w Sy 1 T 97 AT & A HEAT )

Te Fo Qo WFEHT - FT AT, 3T AT

A T R o0 & FA W E
= T = 5 owe oy fE oaeer g ogEr
SEOAET U T v gn 3 9r SE SR,
garr fam ez o fpar 2 o w=sieiem
21 Af ¥ W = A e mo wT HaT
B mpwEr oA gl Al 2 1 AfmaEr wnfE
w.o=ifam su W o g, v an aheE
§HTT VR R TN 8 T feE Tz an 7
FEA T FHTAI TR 2 w9 mmiEn qR a9
@t gn u, wvA T A AmrE e 6
% F 3 dwmT oW, 91 Amg AT, T8
w1 i gt 71 et oAy s 2 e
A N, wIT AN & ERT q W R T T |
wa x i7 fma i 7 TwAy S0 T
ury W wARE 30 I daEr T oan, § IR
Foww 4T st o ow oamm B o
I | ST TR AT W 6%,
i %2 37 far an 7 A1) wEUE § e
A1 ¢ § i s @@ @y g, e A,

. ) - . - - . |
GETTE AT, O T TEL T S0 679 &) 597 6%

E oAl AED AT NEATHL BT OEEURH T
g 0 PLos pd B st A A wn-
WY TEI EWT A @ T Hlo W WAL T 2
zor Py T RV g7 AT Y, AT
=7 pre fE 7 T gE g, gl g
st g2 Boorr 3 cfaon andt A€ Awd
T Fe0R [ZeW1 AT K, S W F9E A9
ey, 3991 @187 wamE § v fr o e
2o Me WIWE, W TR WITNT T, T
EP gATE 1T a1 AT g 6 awarEne
Wl B O 8 ¢ oww arrwiasAra ¥ 7
st e [ Gl ATH AT ST 2ET
givzifierm 7w 97 @ "ET 2 o0 B ONT
§ wownl © 6o gm0 F ameEmi ¥
fimr w7 2w ara @ 0 sl g wEm g, fan
& oo i W A § ogemw fom doaie
froml Wy wEr 0 BT @A mw T W@
welt T & o omow feg B fe
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AL @A T A wre Faem o gEee @
fr=eft @z waer g W =g 1 ar 7mA
AT 00T g A T w1 20 w2 aEl
B,

Tl AXe Bo HEWT T O IF FAT
Fow AET A mETH R 43 M)

o TS AW R0 A T E A
AV A [T AT A [FrAT B

i =z owe (TR W) L 6T T oAt

T W A Ay #wEy e 2 Y

| | oies R . W 3 R A7 F S

TR Mo FTe 0 GAUR KM AT 6T F

|5:T§I'”;

SHRIJOACHIM ALVA: Giant killer,
George Fernadez lost his election because
his SSP Party joined the Jan Sangii this

+ time.

1 TrEIEEW & vy weA =SeAr 7OfE
TH REF § WEETAY W T AATT 77 S
#% ) Few = N e 7 une Fal
T aF q BT e wama 7 FaEe
a3 & v w77 Wi = 7 (o
frm wifgm | W W oW A W
a7 w o aEr F oaentar (s fafase
g, T Ty b ogaw 77 odvfEw oaTwe v
forma gmr Tifer o+ gore sitE HEEEr, G
Wi I R drard w3 0% R ARl A

| & 7am amr & 31 wa T fe v & oA

gt wZerer a7 g 61 ) v w wouEd
T A AT A, T D) S AT F e oM
TOTST AT g W A O \.ﬂ I

Hfﬁ??ﬁmﬁmwirq:iﬂ" frAr w1

o § il 9 v e o G S o
Frim @ 7 431 7 Wi 9299 e § @2 6,000
I aT A 3P An| A g v et avr
737 T A fasnsy Fae won a7 A oW
a7 WTT W ) 59 97 § 4E wm grd 91 oyl
| g 52 foy By ) o oy w0 I om0 w0

aar & aly s ofF 21 s AE R SR o0
| ®, AT TR 2 AT TR

SHRI JOACHIM ALVA : Si, his time is
up. We do not get so much time.
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* TEATOer . 59, §oOTe FEAr
v gt v oo A gwre foa 0 & A
q2A A AT 7 | SATRET 3 3 o A
w1 WA 42 fr sfEw A o6 A

oA mae (Wt WA wEl We) T
Hyar UATET M |

st TrAATIaW . I6F ¥, 13 aNg /7 A
oA b S W A At A aey
W ® 3% a0 fagr o 3R smaa 1)
agt § 3w a# fwar o w7 sEER Fafad

I RAJYA SABHA 1

Fr gt wEr 7 g famal 217wzl &
Fmt =i ¢ §% TE owenrel F1 oAl
gy 7oA AR

[MR. DepUTY CHAIKMAM in the
Chair]
for =) o wae @7 weomrd A1

HOET A7 WA 2 T Y 3 e R ouE
T, T ART 2 FATS | Te %0 Do WIAT
7 ¥ fv W a1 wEEr TEEwm oaE 2
afga fam w0 Wit Rawrm @ e,
frr it and afeemr ad P 30 e
W an, faes e wown A, A adE)
quiTl o HAT A AvEn, 39 A fo g
17 N WTA AT AT AT WA Y, s |
AT 2 AT TMe WEAT WO ATAL ATEA
& Aoy qaney g1 aer 2

TF RERG #EET 0 919N A1z aE faar

&t TrwATeraw A1 Aar aTAAlA 7 oAw 0
T FN GYT 37 Aqdd g6 7 37 waAa
qE g wfan g AT wrE }, wa
A A A AT Ay @ WY pET 239 oA
AW A AT AT & oW 3w men
nar @« safan & @ § o adwr g |
wfmeAs 1 W wEmr @ oW A fam |
fqem wir F s qar AT WTE @A ¥ |
I FiF g1 W7 are § ma ow JeseAdin |
W WP FAE] A, AT A AT EET
F TN A | IAEH 6 RAAAT A0
qrarT ¥ | BT 99 A0 T wey W 12 8
7 v 72 & oawre A4 v 0 ? cﬁie:a/

m 7
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it gywamfr - A% 2 ww s 365

sy AT 7 AT ez W oaAd § T
1

Wl FuEENfa . a7 Al
FIT A

MWl TWATOEW . WM WMt 91 WiT 47
vE g | & oz wgan W F fwoaety
Aty g ot o 3fAm F ow ol A
7 vz ¥ v GAFEONE, 3 WartaAam Al
91 7@ AT 3 1 9 gAEpENE AT a9l Ag
A

DR. Z. A. AHMAD: Is this language
permitted ?

il TrAATEW - AEafA & amn § a2 G
Wity w6 waEiEeE . L

17 arr "

ot gAe Wte W fe Smvda o,
§ g w99 TN 4 2 R e
a0 41 Pt o st @1, Sfe Tzt amm
* 377 W9 991 T ¥ AT TAw wmm A0
AET I a2

SHRI OM_ MEHTA: This is highly
objectionable, it should be expunged.

Wt THATORS | EET GEdE 1A
IECHE
o Igwerafa . s 35, AT S,
I H5ED CWMT FT SEW wear arfgn |
W oo e 8, afad e dfa )
A1 FeRwEtT . o R % w1 wseA
A F 1 WEE w1

SHRI AKBAR ALI
should be expunged, Sir.

SHRI JOACHIN ALVA: He should be
expunged.

KHAN: That

|t AT WY gE Aifaw, gt
Foa@ &

st awgawta: Gfaez © @ § oam u
T 3, I AT W WNT A% AT 6
£y T Sifag 1 ag e S Aer
am g st w &
***Expunged as ordered by the Chair.
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it TR At swar e 2 ) |
WY W wIE 9w waeEm AWE Al T
T A

ot swawmfa =7 79 91 2, it should be |
expunged. '

Wl CEATCA ;AW AT W1 Foag wEa
e, & mws 777 @ v ® el e
# quAr G § 0 sm & wwa o fEEef |
g9 FT SURT ZWT 0F S ag 9w &1, o |
QAT 9E A 231 fF mw e 1950, s
mea ® aww few feowiw g, fared
B A A A oA g o 3w 0w O |
w6t ¥ fog w1 7= o am g€ A1 9w e
FT AE qAET T A, L !

ot Fgwamfa . noFr &1 fmaE wew @
R

|
At AT 2 i, fedeed §oan W
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sit svewmfa : ww wig d6F, o S

oI |

@ T o Teeafy gEEw o owmy

| % qd ot ag A E A9 5, 51 aw a9 A
' owT FA f sEc @i Wum oam i

IH A9 HIITEsl W W 9 W 3w A
Ao T A gf At s feowwEr g A
F7 A AWEN, A 0A7 &g fwar wEen, s
WA FHA 23 ATEFE T A 78 T 28 -
art wE g o, a6l AW = g ol A #
qet =rem g 5 aw fe saaa €ovinm g,
T 7 Aqede A FAO0 T "IR1L TH A 4

| ARMAT =¥ *T A WIT 0% 52T TEA T wWEl

TN | Mo F€o Wo WEHE TH =iT® Wi
ag w4, wifs =7 ama # fF ffefoer oz
gegfaem 47 F0 =gz, Afw § seen e
§ fv sae 91 g9 a1 aiveafs

mmfmqﬁqrr{mmqﬁ'ww %[?'fﬂf#mm'ﬁﬂ‘m‘m
AR & | gt O OF FHE @AY, FAET § ey | B T ) AT OF WS GFA W AT q I
e & i ova = Pt 91 dre o g | VAT W IWH J AT WWH-FT0 05 9
eferr A, wANER wtuw § wawe g g | VRGO A WS §, R AraEe o
¥ 1 Wit 2wt e w6 oz Gy | SO0 § VS S gae wew s )
g @ Y, e T A g gf ) oqg | A 0 7w A S v wwwi g fr st

aTe AT 6 W 9T Aew 3 1 26 weAe gp | ¥ O A0 AT AWOGT T FE G
T AATITIIAT N 24 a‘w‘r_mmmﬁgl
A W, agi w7 o Lo T A §, Ao Fo |
o ¥ ux gfem AT GumEn ¥ # W W
WwwﬁmﬁﬁﬁHWW|
are 3a¢ gaw &, fearw ww a7 w0 gé
W AF WA Ay A ¢ wr awEE & ) AT
adda & A 97 wwdr i ardt awee
w1 76§, ag-ay dwitwen, ddf i
Aq7E TE FTH I X AAATF A GH @A
g & |

wafad o, § a0 FEn 7ar Swear g
fr wregefa w@rm 3 =1 wmar feg 2, g9 W
F WA § qE ag0 1 8, AR JET & 2
& et AT E IR 07 99 F A w gewhn
9 & 0 8, W 9 o G\ A g ag awn
grm e B 1 ¥ g e 97 0w 3w A
wg swgan g0 wena e @ st o

A

wifge 1 wwer & wfaamm o7 @@ w7 -
afy 7 are Tz Wy wwE e 2, o fag
# 35 wAAr F7AT 1 v

SHRI NIREN GHOSH: Mr. _Deputy
Chairman, Sir, this Address of the President
is a tame anti-climax to the roaring
propaganda that was unleashed from the
ruling Congress and particularly by Prime
Minister Shrimati Indira Gandhi across the
Iength and breadth of the countr]y. If you
study this Address you will not find a singlt
word that can hurt monopoly capital,
that can hurt foreign private -capital,
that can hurt the feudal elements, the
three  enemies of India. You will not
find that. All genuine democrats appre-
hended as much. Open and unashamed
reaction has been routed. | have no
need to  shed any tears for them. But it is
a fact that the peoples of this country have
not yet recognised sub file reaction that
hides behind the Purdah, reaction that
is hiding in the new Congress,
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[Shri NirenGhosh]

the present Government are the  sei of the
big bourgeois, the servitors of the elements
and also the watchdog of capital. Sir, here
was so much trumpeting about the ¢
tutional lents. ~ Why is not word  saying
that the right toin by the bi mol
or by the feudal elei would away?
Why not? Can Congress Benches provide
any answers They arc the masters of you,
may not be all of you, but primarily the
Government heir servitude. When g about
the abolition of the princes privy purses and
privileges, they carefully and deliberately
avoid saying that it be abolished without

?r?y cot They want to compensate-against
e
wishes of the people

SHRI  ARJUN ARORA  (Uttar

Pradesh): No,

SHRI NIREN GHOSH:
people's money.

>1 ARJUN ARORA:We d
want to give any compensation.

SHRI TSIREN GHOSH: Whether Mr,
Arjun Arora wants of

...and

Mr.
Chandra. Shekhar wants or no not nutter
a whitwith Shrimati Indira Gar.

SHRI ARJUN ARORA: Itd

SHRI NIREN GHOSH: 1 will be in
ucceed

; be provided. I you to do that and 1
shall see wiiether you succeed in that. Let
us be clear. I have not forgotten when ' the
non-official Resolution of Shri Banka
Behary Dar; abolition of ﬁrlvy purses.
Shrimati Indira Gandhi ran helter-skelter,
came to this Lobby, called the Congress
Members and threatened them saying: Do
no this non-official Resolution.

SHRI ARJUN ARORA: No, no.
it of order. ...

SHRI NIREN GHOSH: | have seen it.

SHRI ARJUN ARORA: He is al-
together wrong. Nobody threatened any
Congress Member, much less our res-
ected leader. What goes on
etween

[RAJYA SABHA]
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our leader and ourselves is an inner-
ilTair.

Jusl as we do not refer to differences | Mr.

Niren Ghosh and Mr. Promod Das
Gfl]gp_ta, he should not refer to our inner-parly
affairs.

I NIREN GHOSH: You will be d |
your leader for this inter-. !li
nuch 1 can say.

SHRI
satisi

SHRI NIREN GHOSH: Now, Sir, they nds
land reforms it is an urgent necessity.
Then, they say that at ven by the
Government  of » Governments have taken
4 p.M. some measures. If it is a concurrent
not the Government of aken on its own a
single land reform ire ? Why have they
not declared urn on peasant indebtedness?
ave they not declared the should, be given to
the tillers free of cost remnants would be
abo-not ? It is a conLin Parliament
could letnot ? Can they answer ?
No. cause they are the pro-the feudal
interests. They cannot. That is why they
-are bluffling the this fashion.

ARJUN ARORA: |
remember it.

will  be

No' only that, as regards  the
h?ed banks, benefit has not accrued common
people, has not accrue to tntry. It is the
same as | Since the Government is the
collective in, the collective servitor of
the class, the monies of thefour- banl ire
being" chan- arily into the monoply houses.
sector as before, and it is still continuing.
Why so ?  Can anybody answer ?  Can
Shri Chandra  Shekhar answer  Can
rrora answer ?

_ DR. K. MATHEW KURJAN: It is an
Inconvenient qUEStIOI’]. ,DO not ask in-
10NS.

SHRI ARJUN ARORA: He has asked i on
and | should answer that.

MR. DEPUTY CHAIRMAN: He is
not yielding.

SHRI NIREN GHOSH: All told, Sir,
The Government of India has large amounts
of liquid capital, cash deposits in the
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Government_ financial agencies, in the
fourteen natioi alised banks, in the L.I.C.,
in the State Lank, and all .those institu
tions. It would be to the extent of some
thing like Rs 5,000 crores or more. 1
put the question, | did put it before and |
again raise it an this occasion: why not
Rs. 500 crore? annually be given interest
free to the poor and medium peasantry
at the time of agricultural operations,
against then so that they can be
freed from the shackles of the money
lenders? Is it because the moneylenders
are_ their prince support in the villages?
Is it because the feudal elements arc their
prime support in the villages ? So, it is
a Governmer that is anti-people. It
is true that the people have voted for them.
The people ha e not known them in their
colours so fo r, the people have been
deceived for twenty-two years. The
have not yet learnt to discern throug
the verbla?e e id all that. Rut in future
we can only hope that they will do so. In
some parts of he country they are at least
beginning to :see linn game. So,
dent's Address.

As regards the Centre and the States |
would this question. When an election in a
State, who Is the Governor | whether  the
Assembly will sit or not' He is an
impostor .
on the no people. The Governors in
country are like so many is in the States
relation with  the State Eeople. When the
Assembly elect mi has taken place in Orissa
and V I, who is the Governor to decide
whether the Assembly will sit or not?
The Assembly is far above the Governor.
He is one single individual. He is an
autocrat. He is almost a.Czarist autocrat,
nothing more, nothing less. Why should
the Legrislatlve Assembly sit depending
upon _the pleasure of the Governor
who is an Ip.postor? Are they Moghul
s? Are he people of the State bond
slaves of New )e?hi? Thai is the question
that: is being mi ed in the' minds of the
States people lowadays. | would like to
say why shou d not the fullest possible
autonomy ted to the States. Endia Is a vast
prison house of the teemii toiling millior
shackled to the chariot wheel of the
nonopolists and feudal elements, driven by
the Congress. Government which is their
collective political representative. It is ,'ust
like that. Why should it be so? Whj should
their voice not count? After twenty years of
rule you have brought the country to the
verge of starvation, you have bartered .'our
rights to the foreigners, to the foreign
private capital, and you are still welcomin |
them; you haver bartered the rights of tl e
people to the monopolists,
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you have ganged up with the foreign capi
tal who are enemies of India, and at the
lowest rung of the ladder in Asia is India
as regards per capita income, poverty,
unemployment and what not. Who Is
responsible for that? This _Congress
Government. ~ And  Shrimati  Indira
Gandhi says, "l have followed in the foot
steps of my father.” Yes, you are
so you are following in the footsteps of
your father. You are making the country
poorer and han; i ) the country on
a platter to the feudalists, to the monopoly
capital . ig up as partners
with the foreign ca hat has
been hapjjening in the country, that is what
YOU have been dom?\.ﬂl pose a guestion.
know. Whatever Mr. Bhupesh's party
might say, if a Bill is brought forward in
the West Bengal Legislative Ass
that we take over all foreign capital in West
Bengal, that even we confiscate it, | dare
say, his party there would not have the

courage to oppose it; and the As:
will pass it. When it is the will of four
and a half »ple to liquidate the

enemy sector in one State, who is the Govern-
rrtent of India to come forward and say
that it is not your ;rotect the enemy of the
Indians, thai is capital? _Are we born
slaves? Ws that we are like born slaves,
that secondary citizcns,and we hase beeu
ted as slaves. And that is how it is taking
place. If we bring forward a piece of le
tion that we will give land to the till.
of cost, without compensation to the ow ner
and if it reflects the will of four and
crore people of West Bengal or of any
State, why should New Delhi come fo
and why should the Supreme Court intervene
to nullify the expressed wfli of the people,
the Bill passed by the Legislative Assembly,
which collectively represents the so.
will of the State people? Why? Then,
where are we living? ~ And what for are
we living?.  If Iin any State they v.,
?IVE. free reign to the monopolal capital and
oreign capital and all that and make India
poorer, that is agreed to. But if there is
any democratic Stele which wants to
away | oly capital within its State frontiers-
whether ~ Indian _or  foreign capital
why should New Delhi come forward as
the protector of the enemy of the |,
of India and say, "You have no right"?
Then in any State, in West Bengal or Kerala
or Orissa or anywhere else. Eople slaves? It
is the expressed voice of millions of those
St_atecsj. That is the question that has been
raised.

Then, | say that the post of the Governor
should be abolished once and for all. Itis
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[Shri Niren Ghosh]

an anachornism, it is an imposition, it is
autocracy, pure and simple. Every State
Assembly should be sovereign as regards
regulating its own affairs. Whether a
Ministry 1s to be formed or not, the State
Assembly will decide, and if it cannot
decide, then it will decide when to hold
another election and will make some ad hoc
arrar]gem_ent. There is no need of any
Presidential Rule. Presidential Rule is
another name for unbridled oppression and
suppression and nothing else. This
suppression is taking place in all the
States.  Mr.  Kul-karani  talks  of
Maharashtra. It is an advanced State. Is
there no unemployment there? Why have
you not removed unemBIoK_ment there? If
the obstacles of New Delhi are removed,
we in  West Bengal can
unemployment in a year.

AN HON. MEMBER: How?

remove

SHRI NIREN GHOSH: In a year we
will do it.

(Interruptions)

SHRIA.G.KULKARNT: Have you
been able to give employment to one single
person?

DR. K. MATHEW KURIAN: You give
power to the States.

~SHRI NIREN GHOSH: You do not

give power to' the States. What can we do?
If we have the power we will take over or
nationalise. (Interruptions) I tell you, Mr.
Kulkarni-if we do not have the power, we
will secure the power. We will wage a
?um struggle for that. We want to tell you
reely and frankly. When we get that
power we will nationalise all foreign banks,
all foreign monopoly capital. ..

SHRI A.G. KULKARNI: You
the power.

had

SHRI
monopol

NIREN GHOSH: ..and Indian
) capital even without compen-
sation. Where the democratic movement is
strong it cannot be dictated. We will
liquidate feudalism.

(Interruption by Shri A. G. Kulkarni).

Not only that. Each State in India has
enough resources. Look at Bihar. It has
abundant number of mines, coal, mica and
what not. If they can all become the
property of the State Government it can
work wonders. It can set up hundreds of
new factories each year.

[RAJYA SABHA]
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__Similarlﬁ/, in West Bengal, with the acqui-
sition of these resources dy the State we can
set up new factories and open the closed
ones. We can launch a crash programme for
the rural areas. May | know how many
closed factories are there in India? Why are
these not reopened? You cannot take over
even the management of these closed
factories. For everything ?/QU have to seek
the permission of New Delhi. Then what are
we for? If a State Government and its
Legislative Assembly cannot legislate even
for re-ofpenlng a closed factory what is the
good of it? You take away all the mone
accruing from the taxes. You take away all
the income-tax earnings. You take away
from West Bengal Rs. 500 crores annually.
From Bihar you take away perhaps Rs. 200
crores. From Maharashtra you take away
Rs. 600 ctores. This is the wealth produced
in the States, With this huge money as the
working capital we can run all the closed
factories. We can establish hundreds of new
factories annually and we can liquidate and
remove unemployment once and for all. We
can do that. At least in West Bengal the
democratic movement is stron%;Nenough to
do that but we cannot do that. We have no

ower. We are like slaves. New Delhi has

ecome the enemy of the peoples of India.

That is the position we have been reduced
to. So | say_ the Centre-State relations
should be drastically revised.

In this connection | would like to remind
Kou of the role of the D M.K. It is not a
appy_one. | wish the D M.K. leader was
here. They used to say that they would fight
for State autonomy. But they have not
launched a single  massive strug%Ie for
autonomy. For four years the Tamil Nadu
Government has been in their hands: they
are still in power. But this Government has
been a hoax to bluff the Tamil people. Their
role throughout has been tofecure some
Rudpees from Delhi for the Tamil bourgeois,
and not to fight for the State autonomy. That
is their plank and stance. That is the position
the D.M K. Government has been reduced
to. There is a difference of heaven and earth
between ~ Mr.  Annadurai and  Mr.
Karunanidhi. Mr. Annadurai was a_member
of our House. | knew him. | met him when
he was the Chief Minister at Madras. He
told me that the C.P.l, always defended
betrayers like Mr. .Ajoy Mukhcrjee. He told
me that he had not built his party like that of
Mr. Ajoy Mukherjee because he knew that
he would betray. That was Anna's spirit.
That spirit has been given a go by by Mr.
Karunanidhi. He is all the time dependent on
the Centre and is deceiving the people of
Tzmil Nadu. That is what | say. Let the
Tamil people open their eyes and see what
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the D.M.K. Goverrnment is doing in this
matter. Whatevr : they are doing is for the
Tamil bourgeois, tot for the Tamil masses.
So, that is the poisition.

Now, | would like to tell you somethin
else. 1 made ar accusation on the floor o
the House with full responsibility that the
politics of mi wrder has been initiated by
the Government of India in West Bengal
under President's rule. In cities, in towns,
there was not a single murder during the
U.F. regime.

SHRIMATI P JRABI MUKHOPADH-
YAY: How many murders were there
during..

“SHRI NIREN GHOSH: You had your
time. Now givi me a chance. | will reply to
each wo j of yours. | know you, i know
your pary.

SHRIMATI P JRABI MUKHOPADH-
YAY: You are misleading the House.

SHRI NIREN GHOSH: | say, the politics
of murde' has been initiated by the
Government of India. Have you read "The
Critical Y:ars" by Kuldip Nayar? In the last
page, you will find a short reference that the
Ce.ntral Intelll%ence reports say that the
Nax;lites are harboured by the Ruling
Congress and the C.P.l. Have you read it?
Have you read the report of the "Economic
Time " that..

SHRI ARJUN ARORA: When did Mr.
Niren Ghosh be. in to believe in what the
Editor of a Swa antra daily, "Statesman",
writes?

SHRI NIREN GHOSH: Let me finish.
Do not waste i y time. | will reply to each
word of years later. The "Economic Times"
after a thorough enquiry, reported that
Hemanta Kumar Basu was murdered by the
Naxalites. Why does the President's Address
omit it' May | tell Mr. Arjun Arora that
there is a Naxalite (I;roup under the
leadership of Shri Prafulla Kanti Ghosh a
Congress (R) M.L.A.? 1 can give you more
particulars

SHRI ARJUN' ARORA : Please do.

SHRI NIREN GHOSH: If required, |
will do it. Ma\ | tell you that two nephews
of Biren Badra, a frequent name In the
Calcutta Station of All India Radio, are
involved in this murder?

SHRI PITAM 1ER DAS: How long will
you count the skeletons in their cupboard?

[24 MAR.1971]
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SHRI AKBAR ALI KHAN: Mr. Ghosh,
are you prepared to condemn violence?

SHRI K.P. SUBRAMANIA
MENON (Kerala): Whose violence?

SHRI AKBAR ALI KHAN: Any viol-
ence.

SHRI NIREN GHOSH: MaY I tell you
that a section of the Forward Block itself is
involved in this murder? Why is it that Ajoy
De, a Forward Bloc Councillor, who had a
licensed revolver, was just sitting in a taxi
while his leader was being killed? Everybody
knows about it. May I tell you that the
Naxalites had a den in the house and factory
of Parimal Ghosh, a former Minister in
Shrimati Indira Gandhi's Government? So,
that is how things, unpleasant things, have
taken place. | can quote chapter and verse; |
can tell you instance after instance, for two
hours, for three hours. So, that is what you
have done. What for ? Because you want to
crush the democratic movement. If the
police and the military are always used
directly, there is anger in the people. So,
decimate the democratic movement through
these methods. That is the policy that has
been pursued by Shrimati Indira Gandhi. |
have made this personal accusation against
her with full responsibility.

Now, Sir, why is proportional represen-
tation not provided for? It is the biggest
democracy. But there is no proportional
representation. Can there be a bigger hoax?
There cannot be. Shri Chandra Shekhar
ought to know it. But his party will not
labour to amend the electoral rolls or to
provide for proportional representation.

Now about unemployment. They talk of
unemployment. Then why automation,
mechanization, rationalization, closing of
factories throwing lots of people out? They
are denying the States even the power to
open closed factories. When they talk of
relieving unemployment, it is a sound full
of bitter irony and nothing else,

Why are not the Directive .Prinicifples
made part of the Fundamental Rights of the
Eeople? Why not? The right to property is a

undamental Right. But the right to work is
not a Fundamental Rlﬁht. The right of the
big property-owners, the monopoly houses,
you consider sacred. But the right of the
common man to work, you do not consider
sacred. They can be trampled under foot.
Let Shrimati Indira Gandhi answer this
uestion: Why does she not provide for
that? Why not? It is because that would be
departing from
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[Shri Niven Ghosh]

the path of seving the monopolists, that could
he departing from the path of serving .
actionaries. Thai is why she is not doing
this thing..

MR. DEPUTY CHAIRMAN: Mr. Niren
Ghosh, you please resume your seat now.

SHRI
spoke for
began only at...

NIREN GHOSH: No, no. He
fortyfive minutes. |

MR. DEPUTY CHAIRMAN: You star-
ted at 3.55.

[RAJYA SABHA]

SHRI NIREN GHOSH: 1 will finish
an a few minutes.
MR. DEPUTY CHAIRMAN: I will
you only two minutes.
SHRI NIREN GHOSH: I will finish
in a few minutes.
take this_ opportunity to extend my
warm greetings to the 71 crores of people
of East Bengal fighting for State autonomy
t _ military rule and to live as free
citizens. | do not know whether they are

also talking of military rule because mili
tary had been employed in my State. Every
day combing operations are taking place.
Even after the elections thousands of our
. party cadres have been arrested with the
he army while the Naxalites are
ed to go free, while others who har
bour Naxalites are allowed to go free. So
are  thinking 0 military
Military is not succeeded Bengal. | want to
utter a note of caution that it will not succeed
in India also. Let it be clear to all that at least
the State peoples, the_peoples ie States where
there is a democratic _movement, are not
prepared any longer to if New Delhi. We are
c(;:omg_to fight for full autonomy for the States.

ertain subjects may be reserved for the
Centre. All other subjects including the full
control over the officers, over the judiciary in
the State, should fully vest in the States so
that the States can pursue their programmes
without let or hindrance. Barring certain
subjects which are of all-India interest like
foreign _  affairs, defence, currenc?/,
communications, etc., all other things should
vest in the States. Unless and until this is
done, the States are chained States, shackled
States and the people of the States are
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A.nd this slavery we will not tol-
erate, whatever the cost, whatever the blood
we have to give, already you have killed 250
during the one year of President's rule in
order to decimate the party. That is the
policy of the Home Ministry of the
Government of India. But let me you we
would rather die in thousands, but we will
not yield on this point. We w ill launch a
relentless fight from now on so that full
State autonomy is ensured. If certain States
wistt to remain in backwardness and
darkness and reai let them do so.  But
certain States whih ing democratic polices
and program- Full #m; and thuss anto
her States so people of India can fight for a
new path of adv

Lastly, | would say this because it con

cerns our movement. Nowadays,
see Naxalite Communists and nowa
days we also see Indira Commnunists
ao Communist Party of India.
munist Part; of Indira.

Marx and Lenin have nothing to do with
it. It is a dead party with a dead soul
which has bartered away their rights to
the bourgeois. That is what it has come
to and we see it everywhere. Even now
in West Bel is doing so. It has
done so in East Bengal. And in Kerala they
align themselves with Muslim League and
Kerala Congress whom they described as
the worst reactionaries, and tea plantation
owners. That is their role. It is a role of
chicanery, deception, and what not.  This
is how renegades ed in all the countries.
Let me tell the Government of India that a
time will come when the people will see
through this hidden and subtle reaction and
then the avalanche will turn'the otheren
these renegades will nse be able to face it.
Let me you this in plain words. We have
suffered for 25 ﬁears and perhaps we may
suffer for another decade or two. But
finally, the down-trodden people of the
working class will have the last laugh. | tell
you, get prepared for that last laugh.

SHRI BHUPESH GUPTA: So, Sir, you
have the last laugh.

SHRI PITAMBER DAS : What objection
has he to the CPI being known as the
Communist Party of Indira ? The electorate
has equated Indira with India.



